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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

(UNDER SECTION 14 AND SECTION 18(1) READ WITH SECTION 20 

ORIGINAL APPLICATION No.98 OF 2022 

OF THE NATIONAL GREEN TRIBUNAL ACT, 2010 

Nadeem Altaf Chowdhary & Ors. Applicants 

Versus 

Maharashtra Pollution Control Board and Ors. Respondents 

AFFIDAViT IN REPLY ON BEHALF OF RESPONDENT No.3 

I, Mr. Kunal Bajaj, of Mumbai, Indian Inhabitant, having my office at 

0. Ohasitaram Estate, Jasmine Mill Road, Mahim (East), Mumbai-400 017, do 

hereby solemnly affirm and say as under: 

1. I am the Authorised Representative of the Respondent No.3 and I am 

making this Affidavit in Reply. 

2. I have read the above Original Application filed by the Applicants 

under sections 14, 18(1) and 20 of the National Green Tribunal Act, 2010 

(hereinafter referred to as the "Act"). I am conversant with the facts of the 

case and able to depose to the same to personal knowledge. In am making this 

Affidavit for and on behalf of Respondent No.3 in reply. I further crave leave 

of this Hon'ble Tribunal to refer to and rely upon any other documents 

pertaining to the present disputes, as and when produced and to file a detailed 

affidavit on the merits of the case, if deemed necessary. 
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3. At the outset. I deny all and singular the statements, contentions, 

submissions and allegations contained in the present Application as are 

inconsistent with and/or contrary to what is stated hereinbelow. I say that any 

statements, allegations or averments contained in the Application, not 

specifically denied herein, shall not be deemed to be an admission on the part 

of the Respondent No.3, unless the same has been expressly admitted 

hereinbelow. Mere non-traverse of any contents of the said Application, 

should not be treated as an admission on the part of the Respondent No.3. 

4. Before dealing with the averments, statements, allegations, and 

insinuations as contended by the Applicants in the present Application, it is 

necessary and pertinent to bring certain relevant facts to the notice and 

knowledge of this Hon'ble Tribunal, which are stated hereinbelow. 

I. BACKGROUND OF RESPONDENT No.3 

a) In the year 1978, MIs. Punjabi Ohasitaram Halwai Karachiwala 

along with the some of the directors of Respondent No.3 started a 

business of manufacturing Indian sweets and snacks, at the same 

premises. 

b) In the year 2000, the directors of Respondent No.3 decided to 

register their business as a private limited company incorporated 

under the Companies Act, 1956. 
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c) The Respondent No.3 has been using the premises situate at 0 

Ghasitaram Estate, Jasmine Mill Road, Mahim East, Mumbai 400 

017 (hereinafter referred to as "premises") for the purpose of 

manufacturing and providing sweets and snacks since the year 

1978. 

IL. SET UP FOR PRODUCING SWEETS 

a) The Respondent No.3 has, since the start of the business had used 

Bhattis for the production of Indian sweels and savoury snacks. 

The Respondent No.3 uses biomass briquettes to jump the fire in 

the Mini Steam Boiler & Thermic Fluid Heater. The aforesaid 

biomass bdquettes are used by the Respondent No.3 on regular 

basis and have been purchased by the Respondent No.3 from Patel 

Vallabhdas and Co., manufactures of briquettes since the last IS 

years. The aforesaid biomass briquettes comprise of 

"Biodegradable Agro Waste" which is ground nut shell. Ground 

nut shells are rich in many functional compounds and composed of 

cellulose, hernicellulose and lignin, and can be utilized in multiple 

ways. The bio degradable agro waste briquettes are eco-friendly 

and do not consist of any chemical substance harmful to the 

environment and the air. Hereto annexed and marked as "Exhibit 

A" is a letter addressed from Patel Vallabhdas and Co. stating that 

the aforesaid briquettes are made from biomass briquettes are made 

from "Biodegradable Agro Waste". 
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b) The Respondent No.3 applied to the fire department for the use of 

cylinders and boilers in their factory. The fire department granted 

permission to use twenty cylinders and boilers in the factory. I 

crave leave on this Hon'ble Tribunal to refer and rely upon the 

aforesaid permission, as and when produced and if found 

necessary. 

c) At present, the Respondent No.3 is using six gas burners, twenty 

cylinders, two steam boilers utilising biowaste briquette as fuel, 

one thermic fluid heater which utilises biowaste briquette as fuel 

and one LDO fired boiler using light diesel oil as fuel in the 

factory. Hereto annexed and marked as "Exhibit B" is a diagram of 

how the burners are used in the factory. 

11I.PERMISSIONS 

a) The Municipal Corporation of Greater Mumbai permitted 

Karachiwala to establish a factory on the said premises under the 

provisions of section 390 and 479 of the Mumbai Municipal 

Corporation Act to establish a factory (hereinafter referred to as the 

i1rst permission"). I crave leave on this l-Ion'ble Tribunal to refer 

and rely upon the aforesaid permission, as and when produced and 

if found necessary. I crave leave on this Hon'ble Tribunal to refer 

and rely upon the aforesaid permission, as and when produced and 

if found necessary. 
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b) After obtaining the first permission, Karachiwala started using the 

premises as a factory as defined under the Factories Act, 1948 and 

started making Indian sweets and savoury snacks. Thereafter, on 

several occasions, the Respondent No.3 approached the Municipal 

Corporation of Greater Mumbai for renewal of the factory permit. 

Vide factory permit No. 78618757 dated 1 April 2021, issued by 

the Municipal Corporation of Greater Mumbai, renewed the factory 

permit till 31S1  March, 2023. Hereto annexed and marked as 

"Exhibit C" is a copy of the "Renewed Factory Permit". 

c) After receiving the first consent to operate, Karachiwala 

commenced all the operational activities in the factory and 

complied with all the terms and conditions as stated in the first 

consent to operate. Thereafter, on several occasions, Respondent 

No.3 approached the Maharashtra Pollution Control Board for 

renewal for their consent to operate. 

d) Vide consent to operate No. MPCB/CR/15/09357 dated 3P' July 

20)5 issued by the Maharashtra Pollution Control Board to the 

Respondent No.3, the Respondent No 3 received consent to operate 

the factory under the Water Act, Air Act and HW (M&H) Rules till 

30th July 2021. Hereto annexed and marked as "Exhibit D" is a 

copy of the Consent to Operate dated 31 July 2015. As per the 

conditions stipulated under the consent to operate dated 3P' July 
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2015, more specifically under point No. 5 (iv) and (vi) of the 

consent to operate dated 3I July 2015, the Respondent No.3 was 

directed to provide ports in the chinmey and facilities such as 

ladder, platform etc for the monitoring the air emissions. I state 

that the Respondent No.3 has complied with the all the terms and 

conditions as mentioned in the Consent to Operate dated 3l July 

2015 and has also provided ports in the chimneys and other 

facilities such as ladder and platforms for monitoring the air 

emissions. As stipulated under the Consent to Operate dated 31 

July 2015, the Respondent No.3 has also designated numbers to the 

vents attached to the chimneys. Further, the Respondent No. 3 is 

regularly monitoring the factory's stack emission and ambient air 

quality as directed and required by the Maharashtra Pollution 

Control Board. Hereto annexed and marked as "Exhibit E-Colly" 

are the pictures of the chimneys showing compliance of the 

Consent to Operate dated 31 SI  July, 2015. 

e) I state that as per point 7(vii) of the Consent to Operate dated 31 

July 2015, the Respondent No.3 was to apply for renewal of the 

consent to operate at least 60 days prior to the date of the expiry of 

the consent to operate dated 3P' July 2015 i.e3l May, 2021. 

However, due to the covid-19 pandemic and due to the lockdowns 

and restrictions in place, the Respondent No.3 could not make the 

necessary application to the Maharashtra Pollution Control Board 

on or before P1  May, 2021. 
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o Thereafter, in or around November 2021, the Respondent No.3 

applied to the Maharashtra Pollution Control ScaM for renewal of 

the consent to operate under the Water Act, Air Act and I-lW 

(M&H) Rules. Vide consent to operate No. Mumbai/UAN 

No.125772/R-220100/283 dated 28tl  January 2022, issued by the 

Maharashtra Pollution Control Pollution to the Respondent No.3, 

received the renewed consent to operate, which is valid up to 30th 

June, 2025(hereinafter referred to as the "existing consent to 

operate"). l-lereto annexed and marked as "Exhibit F" is a copy of 

the existing consent to operate. 

g) The existing consent to operate was granted/renewed by the 

Maharashtra Pollution Control Board, subject to certain terms and 

conditions, which are complied with by the Respondent No.3. As 

per schedule-Il of the existing consent to operate, more particularly 

point I of schedule-Il, the Respondent No.3 was directed to shift 

the fuel pattern from the Bhatti system to clean fuel i.e LPG/CNO 

within a period of six months from the date of the grant of existing 

consent to operate i.e 281h  July, 2022. 1 state that the Respondent 

No.3 has on several occasions orally and via written 

communication, applied to MIs. Mahanagar Gas Limited for piped 

natural gas connection for the factory. Hereto annexed and marked 

as "Exhibit C-Collv" is a copy of the emails from the Respondent 

No.3 to M/s. Mahanagar Gas Limited requesting them for natural 
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gas connection. However, MIs. MahanagarGas Limited has not 

taken any steps to provide a natural gas connections to the 

Respondent No.3, till date. I further state that in the month of June, 

2022, one Mr. Vippan Bajaj of the Respondent No.3, being aware 

of the conditions mentioned in the existing consent to operate, has 

also visited the office of MIs. Mahanagar Gas Limited situated at 

BKC, Bandra East, Mumbai , once again requesting them to 

provide a natural gas connection for the factory. Mr. Vippan Bajaj 

was informed by MIs. Mahanagar Gas Limited that they will try 

and provide a natural gas pipeline to the Respondent No.3 at the 

earflest. however, to no avail. Mr. Vippan Bajaj was also informed 

that the premises were situated in an area where the infrastructure 

for setting up of the natural gas pipeline was lacking. 

h) It is pertinent to note that before the Respondent No.3 received the 

existing consent to operate, I had, on numerous instances requested 

MIs. Mahanagar Gas limited to provide the Respondent No.3 with 

a natural gas connection. Vide emails dated 171h  May 2012, 1 

addressed an email to MIs. Mahanagar gas limited, requesting them 

to provide the Respondent No.3 with a natural gas pipeline along 

with an application form for the same.. Hereto annexed and marked 

as 'Exhibit H" is a copy of the email dated 17th  May 2012. 

addressed by me to MIs. Mahanagar Gas limited. 
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I) Tn view of the above, the Respondent No.3 has been unable to 

obtain a natural gas connection in the factory due to the delay from 

M/s.Maganagar gas limited. I state after the Respondent No.3 

received the existing consent to operate, the Respondent No.3 has 

complied with all the other conditions as mentioned n the existing 

consent to operate. 

j) I state that on 3P' October 2022, the Respondent No.3 engaged 

M/s.ltalabPvt. Ltd. Industrial testing and analytical laboratories to 

carry out an analysis of the briquettes which are used for fuel as 

well as for kindling to start a fire in the Bhattis. The certificate of 

analysis of M/s. ltalabPvt. Ltd confirms that there are no toxic 

emissions which are emitted from the Bhattis into the air. Hereto 

annexed and marked as "Exhibit 1" is a copy of the certificate of 

analysis prepared by MIs. ItalabPvt. Ltd. 

k) On 3l'  October 2022, two officers viz, Mr. D.V.Mhatre and 

Mr.T.O.Yadav from the Maharashtra Pollution Control Board 

visited the factory for inspection. The two officers from the 

Maharashtra Pollution Control Board provided me with the visit 

report, wherein they have observed that the distance between the 

Chimney stack and boilers ptaced at the Respondent No.3's factory 

and the Mahim East Co-operative Housing Society Ltd. (herein 

after referred to as "Diamond Apartments") is about 50 nitrs and 

the distance between the Chimney stack and boilers placed at the 
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Respondent No.3's factory and the Dr.BaligaNagar Co-operative 

Housing Society Ltd. (hereinafter referred to as Dr.Baliga 

Nagar") is about 30 mtrs. Hereto annexed and marked as "Exhibit 

.1" is a copy of the visit report date 31S1  October, 2022. It is 

pertinent to note that apart from the present application, the society 

members of Dr.Baliga Nagar and the society members Evershine 

Meadows Co-operative Housing Society Ltd. (hereinafter referred 

to as "Evershine Meadows") have not filed any complaint or taken 

any legal action against the Respondent No.3, even though, both of 

the aforesaid societies are at a closer proximity than the Diamond 

Apartments. I state that Dr.Baliga Nagar and Evershine Meadows 

have till date, never raised any complaints/objections against the 

Respondent No.3, because of the use of Boilers or Bhatti in the 

factory premises. 

1) On l November 2022, the Respondent No.3 submitted a bank 

guarantee bearing reference No. BG NO-0264220000001724, 

issued by Saraswat Co-op Bank, Dharavi Branch to the 

Maharashtra Polluion Control Board for an amount of Rs.50,000/-

in compliance with the conditions mentioned in the existing 

consent to operate. Hereto annexed and marked as "Exhibit K" is a 

copy of the bank guarantee dated 1 November, 2022. 

m) On 2nd  November 2022, 1 addressed a letter to the Maharastra 

Pollution Control Board informing them that the Respondent No.3 
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has complied with all the conditions, except for obtaining the 

natural gas pipeline, as stated in their visit report and also requested 

them to visit the factory for a further inspection. Hereto annexed 

and marked as "Exhibit L" is a copy of the letter dated 2 

November, 2022. 

n) On 3rd  November 2022, Maharashtra Pollution Control Board 

addressed a letter to Respondent No.3 informing Respondent No.3 

that they have not complied with certain conditions as mentioned in 

the existing Consent to Operate and to inform them the steps 

Respondent No.3 had undertaken to comply with the same. Hereto 

annexed and marked as "Exhibit "M" is a copy of the teller dated 

3rd November, 2022. 

o) Vide letter dated 91h  November 2022, the Respondent No.3 replied 

to the letter dated 3 November 2022 issued by the Maharashtra 

Pollution Control Board. The Respondent No.3 informed the 

Maharashtra Pollution Control Board that they have complied with 

all the conditions as stipulated in the existing Consent to Operate 

and their visit report dated 3U1  November, 2022. Hereto annexed 

and marked as "Exhibit N" is a copy of the letter dated 9th 

November, 2022. 

p) It is pertinent to note that on 2l November 2022, the Maharashtra 

Pollution Control Board conducted an analysis of the surrounding 
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air conditions and has specifically noted that the factory of 

Respondent No.3 is to be treated as within the "orange" industry as 

per notifications issued by the State Government. Hereto annexed 

and marked as "Exhibit 0" is a copy of the air analysis report 

dated 21 St  November, 2022. 

q) MIs. Mahanagar Gas limited addressed a letter dated 23 

November 2022 to the Respondent No.3, informing the Respondent 

No.3 that the existing natural gas pipeline is nearly 2.5km from the 

said premises and MIs. Mahanagar Gas limited will plan for natural 

gas pipeline in the near future at the said premises. They further 

informed Respondent No.3 that they are not able to communicate 

the exact timeline for proving a natural gas pipeline to the 

Respondent No.3 Hereto annexed and marked as "Exhibit 9" is a 

copy of the letter dated 23Td  November 2022. 

r) The Maharashtra and Pollution Control Board visited the factory of 

Respondent No.3 on 25Ih  November 2022 and tendered a visit 

report to the Respondent No.3, stating that the Respondent No.3 

has complied with all the conditions as stipulated in the existing 

Consent to operate. Hereto annexed and marked as "Exhibit 0" is 

a copy of the visit report dated 251h  November, 2022. 

s) The Rcspondent No.3 has obtained licences from Muncipal 

Corporation of Greater Mumbai, health department, U.S.Food and 
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Drug Administration Food Facility, Food and Drug Administration 

and the Food and safety standards Authority of India and has 

complied with all the terms and conditions as contained in the 

licenses (hereto annexed and marked as "Exhibit R-collv" are the 

existing licenses issued by various government 

authorities/departments). This confirms the willingness of the 

Respondent No.3 to comply with all the necessary industrial 

permissions that are required for the running of the factory. 

IV. CASE FILED BY RESPONDENT No.3 AGAINST DIAMOND 

APARTMENTS IN THE HON'BLE HIGH COURT. 

a) I say that the present application is filed by a group of disgruntled 

people in the locality who are basically out of a Muslim dominated 

society and have been harassing the Respondent No.3 since the past 

several years but filing various proceedings in Courts. I say that there 

are proceedings pending in the High Court and I crave leave to refer to 

and rely upon the same when produced. 

b) I further say that various letters have been addressed by people living 

in the vicinity who have confirmed that there are no polluting andfor 

hazardous gasses that have been released by the Respondent No.3's 

factory and in any event the Maharashtra Pollution Control Board has 

certified that all terms and conditions of the Consent to Operate have 

been complied with by the Respondent No.3. Hereto annexed and 
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marked as "Exhibit 5-Cotty" are the letters addressed by people living 

in the vicinity of the Respondent No.3. I say that the Applicants along 

with other members of the Diamond Apartments are hell bent on 

wanting the Respondent No.3 to close their business and the present 

application is one such case of harassment by members of a particular 

community against the Respondent No.3. 

V. SECTION 14 OF THE CODE 

a) As per section 14(3) of the code, the Applicants are not entitled to any 

relief as the present application is not made within a period of six 

months from the date the cause of action first arose. I state that the 

Respondent No.3 is using the said premises as a factory from the last 

40 years and the aforesaid three societies have been established since 

the past several years. The present Application therefore is clearly 

beyond time as stipulated under the Act. 

b) Apart from the above, and as clearly stated in the analysis certificate 

"Exhibit 1k!" of the present Affidavit in Reply, no toxic and hazardous 

emissions/gases of any kind emitted into the air by the Respondent 

No.3, which are adversely affecting public health and the environment. 

c) I state that the Respondent No.3 has always complied and is continuing 

to comply with all the terms and conditions as required and mentioned 
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in the existing consent to operate and all other licenses as obtained by 

Respondent No.3, ever since 1978. 

I shall now deal with the para-wise reply of the present application: 

i. With reference to paragraph I and 2 of the application, I state that 

the contents of the said paragraph are a matter of record and do not 

warrant any comments. 

ii. With reference to paragraph 3 of the application, I state that I 

repeat! reiterate and confirm whatever has been stated hereinabove 

and deny anything stated in the paragraph under reply that is 

inconsistent with and/or contrary thereto. I deny that that there is 

continuous release of severely toxic emissions from the Boilers 

used by the Respondent No.3, which is allegedly impacting the 

public health and the environment in the residential 

areas/complexes of societies located adjacent to the factory. I state 

that the Respondent No.3 is using Boilers as per the existing 

consent order and as per all the licenses required & obtained by the 

Respondent No.3 from various government authorities. 

iii. With reference to paragraph 4 of the application, I state that the 

contents of the said paragraph are a matter of record. I further state 

that, the Respondent No.3 has been in the business of 

manufacturing Indian sweets and savoury snacks since the last 40 

years. The Respondent No.3 has over the years acquired a good 

will in India and other countries. 
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iv. With reference to paragraph S of the application, I state that that I 

repeat, reiterate and confirm whatever has been stated hereinabove 

and deny anything stated in the paragraph under reply that is 

inconsistent with and/or contrary thereto. I deny that Respondent 

No.3 has committed any breach by releasing any toxic and 

hazardous emissions/gases of any kind from the chimney of its 

factory. I further state as stated in paragraph No. 3(g), 3(h) and 3(i) 

hereinabove, that the Respondent No.3 was unable to obtain a 

natural gas pipeline in the factory because of the detay accrued at 

the end of MIs. Mahanagar gas limited, even after requesting them 

to provide a natural gas pipeline to the Respondent No.3. Thus the 

delay to shift its fuel pattern from Rhattis to clean fuel, is not 

attributable to Respondent No.3. 

v. With reference to paragraph No.6 of the application, state that the 

contents of the said paragraph are a matter of record and do not 

warrant any comments. 

vi. With reference to paragraph No.7 of the application, I deny that the 

Respondent No.3 is involved in releasing extremely toxic and 

ha2ardous gaseslemissions from its chimney. I further state that the 

alleged harzardous smoke is not an outcome of the usage of Bhattis 

used by the Respondent No.3. I repeat and reiterate the contents 

stated in paragraph 3(k) hereinabove, the distance between the 
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Chimney stack and boilers placed at the Respondent No.3's factory 

and Diamond Apartments is about 50 mtrs and the distance 

between the cylinders and boilers placed at the Respondent No.3's 

factory and the Dr.Baliga Nagar is about 30 mtrs. I lastly deny that 

the three societies face the brunt of the alleged toxicthazardous 

emissions released by the Bhattis placed in the factory of the 

Respondent No.3. The Maharashtra Pollution Control Board has 

given the Respondent No.3 an orange category to operate as per the 

existing Consent to Operate. 

vii. With reference to paragraph Nos.8 and 9 of the application, I state 

that that I repeat, reiterate and confirm whatever has been stated 

hereinabove and deny anything stated in the paragraph under reply 

that is inconsistent with and/or contrary thereto. I repeat and 

reiterate the contents stated hereinabove and I deny that the 

Respondent No.3, by its owli admission on its website, has stated 

that it can allegedly make up to 1,00,000 Gulab Jamuns (2500 kg 

capacity ) alone a day. It is pertinent to note that the Respondent 

No.3 was not able to apply for renewal of the consent to operate on 

or before Is!  May, 2021, due to the covid-19 pandemic, impacting 

the business operations of the Respondent No.3. 

viii. With reference to paragraph 10 of the application, I repeat, reiterate 

and confirm whatever has been stated hereinabove and deny 

anything stated in the paragraph under reply that is inconsistent 
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with and/or contrary thereto and fUrther put the Applicants to strict 

proof thereof. I deny the contents of the paragraphs in toto and put 

the Applicants to strict proof thereof. I state that the Respondent 

No.3 is not aware of any such alleged trucks carrying bricks, 

peanut shells and fuciwood for the use of the Boilers in the factory 

of Respondent No.3. I repeat and reiterate the contents stated 

hereinabove in paragraph Nos, 3 and 4 and deny the remaining of 

the contents. 

ix. With reference to paragraph No.11 of the application, I deny the 

contents of the paragraphs in toto and put the Applicants to strict 

proof thereof. I state that the article at Exhibit A-S of the 

application is irrelevant to the current facts of the case, as the 

article is an analysis of volatile organic compounds at Tarapur. 

Navi Mumbai, Dombivali, Chandrapur and Aurangabad Industrial 

Areas place, whereas, the factory of the Respondent No.3 is 

situated at Mahim, Dharavi, which is entirely a different area than 

the aforesaid areas mentioned in the article. It is also significant to 

note that the aforesaid article is of the year 2011. 

x. With reference to paragraph No.12 of the application, I deny the 

contents of the paragraphs in tow and put the Applicants to strict 

proof thereof. I state that the article at Exhibit A-6 of the 

application does not apply to the current facts of the case as 

examines the effects of VOCs on human health and environment in 
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industrial areas of Tarapur and Navi Mumbai whereas, the factory 

of the Respondent No.3 is situate at Mahim, Dharavi, which is a 

completely different district than the areas mentioned in the article. 

I deny the remaining of the paragraph in toto. 

xi. With reference to paragraph No. 13 of the application, I state that! 

repeat, reiterate and confirm whatever has been stated hereinabove 

and deny anything stated in the paragraph under reply that is 

inconsistent with andlor contrary thereto and further put the 

Applicants to strict proof thereof I deny the contents of the 

paragraphs in toto and put the Applicants to strict proof thereof 

repeat and reiterate the contents stated hereinabove and deny the 

remaining of the contents. As per the test report of MIs Italabs the 

emission are under the permissible numbers as mentioned under 

the consent provided. 

xii. With respect to paragraph Nos. 14-17 of the application, I state that 

I repeat, reiterate and confirm whatever has been stated 

hereinabove and deny anything stated in the paragraph under reply 

that is inconsistent with and/or contrary thereto and ftirther put the 

Applicants to strict proof thereof. I say that the reliefs prayed for 

by the Applicants by the present Applications ought not to be 

granted in light of the aforesaid submissions made on behalf of 

Respondent No.3. I further say that, no prejudice will be caused to 

the Applicants if any orall reliefs prayed by them are not granted. 
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5, 1 submit that, by filing the present application, the Applicants have 

jeopardized the service/entitlements of 80 workers, who shall be affected if 

any adverse orders are passed against the Respondent No.3. The business of 

Respondent No.3 was severely affected by the Covid 19 Pandemic. 

Moreover, the Applicants have impacted the business of the Respondent 

No.3 by making false and baseless allegations against the Respondent No.3, 

which has in turn hampered the good will and the operations of the 

business. 

6. In these circumstances, I submit that the allegations and contentions against 

the Respondent No.3 have no merit, it is therefore just and equitable that 

the present application be dismissed with exemplary costs including 

compensatory costs. 

Solemnly affirmed at Mumbai) 

This day of December, 2022) 

MIs. .JAYAKAR & PARTNERS 

PAR 
Advocates for Respondent No.3  

Before me, 

BIN-Ui PANICKER 
B.Com., LLB. 

ADVOCATE HIGH COURT 
NOTARY (Govt. of India) 
Res: 303; Sandeep Apt,, Plot No. A/t97, 

Sector-ZO, Near Balaji Thiiple, 
wetd (W), Na,4 Mumbal, MahwSIUI. 

Notary Reg. Sr. No. Q 59 
In Book No. VII 

-6 DEC 2Q22 
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PATEL VALLABHDAS AND CO. 
Mfg Groundnut Oil & H.P.S Groundnut Seed & Indian Coal & Coke 

Mfg. of Solid Agro Waste Briquette (White Coal) 

Airport Road BJh.Civil Court, P.B.No.11,KESHOD-362220,Dist:Jjinagadh(Guj) INDIA 
Ph.(02871) O.232615,234367,Mo.9824892260 /95742 98718 E mail:palelvallahhdasandcolgmail.com 

= 

DEAR SIR. 

WE ARE MAUFACTURER OF BIOMASS I3RIQUEIIE MADE FROM PURl: 
GROUNDNUT SHELL WE ARE NOT MIXING ANY OTHER TYPE UI:  MATERIAl OR 
CHEMICAL OTHER THAN GROUNDNUT SHELL.WE ARE SUPPLYING I3IOMASS 
BRIQUETTE FROM LAST 15 YEARS WE ARE SUPPLYING TO THE GIANT COMPANY 
NAME ARE AS FOLLOWS 

1. INTAS PHARMACEUTICAL LTD. 

2. SUN PHARMACEUTICALS PVT. LTD. 

3. GODREJ INDUSTRIES (VALIA) 

4. PANJABI CHASITARAM I-IALWAI PVT.LTD.(MAIIIM). 

5. CHEMINOVA INDIA LTD. 

6. PR ECOENERCY LTD. 

THIS BIOMASS BRIQUETTE ARE MADE PURELY FROM 
BIODEGRADABLE AGRO WASTE (GROUNDNUT SHELL) 

For PATEL VALLABHDAS AND CO. 

C 

(Authorized Signatory) 
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SOFT WATER 
TAN K 

rssiIIIJIIiIiIIIIJ 

OUR 

UNI-THERM BOILERS PVT.LTD. 
SURVEY )IO11IHDIJSE ) 883/2. PAZA2 7*1. IWAD. 

F - lGoh%ELSITALVASAiDST THMIE — - 

TITLE:- 

SCAL[:-
° SHEET

Aa4BJ-GASTAftAM HALWA 

sun 
TANK PLAN 

UT LET 

TAr4K EL[VkTION 

aLAr SIGI DATE MODEL NO- 

.DIWN SUNIL  

CHECKED NIKHIL JOB NO-
- - . -- - - 

REViEWED DR NO UBPL-Q1DDA 
APPWVED RN.i 
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(I 
LA V\t\' '- 

MUNICIPAL CORPORATION OF GREATER MUMBAI 

Renewal of ractory Permit 

Factory Form 10 

PERMISSION UNDER SECTION 390 Mm 479 OF THE MUMBAI MUNICIPAL 
CORPORATION ACT TO ESTABLISH 1D TO WORK A FACTORY 

Renewal Permit No. 786187575 

Old Factory Permit No. 58 Year: 1984 
Factory Permit No. 785018851 a:e 01.04.2021 

U Nc:. GN B9131CC1C 

Ie 35 of the 'irib± '1uric:pa 

Ac-, as rodtt:ea up:c-da:c tne lurc:pe cor.ssioner r.ereoy 

-: :1., Mr. GOVEEDHANDAS C. BAJAJMr. PREM C. BAJA & SONS,Mr. KEWAL G. 

BAJA3,Mr. ASHOK G. BAJAJ,Mr. VIPIN G. BAJAJ,Mr. RAVI (3. BA3AJ beres after 

Leferreu to as 'The Perrtit Holder') to establish the factory H/S. EAJAJ 

ENTERPRISES and tc rr. the same with an aggregate power of 5.00 H.?. an 

penn: ted area o 65.00 s. situated at G.GHASITARAM EATATE, JASMIt 

MILL RID. MAI1IM(E) MUMBAX, Pin.400017, for the period from 0104.2021 to 

31.03.2023. Ir!:s oerr.issior is.ed u T ect  to the sqLrcrrerrs, c::itht.1oflS 

retct..:r r.enc:clneci aviched. 

ID r.i t I:ocl work between hours 5 am to 600 crr:oni 

:i:ure f Fa:tory (Az:rvit PREPARATION & SALES EATABLES 

This permission shall be exhibited in a conspicuous part of the premises of factory! 
working place. 

...l fl!D42n21 :c31.CS.2023 

eLa_ Fee :of per:nit Fee Lvii Charge 

at:::; er'rt_: :haroes (APE: 

.PJ.7i21?2144, R.DaLe: 09.O9.2O2 

ant n9_neer 
Ward. 

 

Ass:.t. Comrrus_ Or.er, 
F:r Yuri C Conti I oner 
of Greater 4lnEibI I 

Vote: The authenticity of this cereiricate.'miTtt-S verified from ourwebsite 
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(b) 

(C) 
(d)  
(e)  
(f)  

(g)  

(h)  

(1) 

s and restriuctions 

pal4te requirements conditions and restrictions already intimated vide this 
office letters No. :786187575 dated 01.042021 
The measures provided for the prevention of the nuisance and hazard shall 
be used, andept in working order. 
TM fac-tqry- premises shall not be used for residential purpose. 
Smoking in the factory premises shall be strictly prohibited. 
No persàn under the age of 15 years shall be employed in the factory. 
No i1teratiti shall be made in (i) the site of the factory (ii) the total 
area of thó factory (iii) the mechanical power used (iv) the number of 
furnaces or forges employed (v) nature of the process carried on (vi) the 
permitted hours of working (vii) the nunber of employees (viii) no 
additional process shall be started without prior written permission of 
this office. 
Mo furnace, fire place, fuel or chimney shall be allowed in the premises 
unless specifically permitted by the Chief Inspector of Strain Boilers and 
Smoke Nuisances, Government of Maharashtra. 
The requirements, if any, of the Chief Inspector of Factories, Government 
of Maharahstra shall be carried out. 
The necessary licenses, under the provisions of section 394 of the B.M.0 
Act for the storage of articles or for carrying on the trade or operation 
shall be obtained. 

(j) Any requirements or conditions, if prescribed from tine to time, even 
after the issue of the written permission, shall have to be complied 
with. 

(2) This permission may at any time be suspended or revoked by the Municipal 
Commissioner of Greater Bombay if  

(a) It has been secured through misrepresentation or fraud. 
(b) Any of its restrictions or conditions is inf ringed or evaded. 
(C) The permit holder is convicted of an infringement of any of the 

provisions of this Act or of any rule or byelaws regulation, standing 
order in any mater to which this permit relates. 

(d) The factory has stopped working for a continuous period exceeding one 
year. 

(e) The factory is found to creating nuisance from noise, smoke, dust, fluff, 
effluvia odour, vibration or any other cause. 

(f) The factory is found to be in any way dangerous to the public health and 
safety. 

(g) The structures or part thereof in which the factory is housed is found to 
be ruinous, destroyed or pulled down. 

(3) When the permission is suspended or revoked or when the period for which 
the same is granted expires, the permit holder shall for the purpose of 
the said Act be deemed to be without a permission until the Municipal 
Commissioners orders for suspending or revoking the permission are 
rescinded by him or until the permission is renewed as the case may be. 

(4) The permission shall be produced for inspection whenever requirement by 
the Municipal Commissioner for Greater Bombay or by any other officer 
emposere by him in this behalf. 

(5) This permission is not transferable. 

Asstt. Engr. (B&F) GM Ward 

cote: The authenticity of this certfate must be verified from oun.'ebsite 
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Sr. Product Name Maximum UOM 
No. Quantity 

2 Sa 
29 MTJM 
7-4 MT/M 

-I, 

2L1  

MAHARASHTRA POLLUTION CO' r- BOARD 
Regional Office, Munibai 

Phone W2Z)-22640346 
Fax. :- (022)-22640345 
E-mail:- mpcbnruinboi@ntpcb.gov.bi  
Website ht4//rnpcb.gov.iu 

 

iO4*RASUTh4 

   

Raikar Chamber "A" wing 216, 2M  floor 
Deonar gaon road , Near Jam Mandir 
Gova,:di (F) Munthai -038 

        

        

        

'Si 

a. Orange/S.S.I Date: 31 /eluly/2015 

Consent No: MpCR/cjj/JgO33S7 -. 

Consent to Operate under Section 26 of the Water (Prevention & çorol of 
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of 
Pollution) Act, 1981 and Authorization I Renewal of Authorizati&n under Rule 
5 of the Hazardous Wastes (Management, Handling &--Tränsboundry 
Movement) Rules 2008 
[To be referred as Water Act, Air Act and 11W (M&H) Rués respectively]. 

CONSENT is hereby granted to, 
M/s. Punjabi Qjiasitaram Halwai (P) Ltd., 
G. Ghasitaramtst;te, Jasmine Mill Road, 
Mahim (E), ?rjhibài-4O0 017. 

located in the area declared tinder the provthons of the Water Act, Air act and 
Authorization under the provisions of HW(Ici&kltRules and amendments thereto subject 
to the provisions of the Act and the Rules&?id'tbe Orders that may be made further and 
subject to the following terms and condttlons 

1 The Conseutto Operate i;grautêdiraperzodupto 30/06/2021 

Z. The Consent is valid for the juanufacture of- 

3. CONDITIONS UNDER WATER ACT: 
(i) The diil' uanUty of trade Effluent from the factory shall not exceed 2.00 M3, 

(ii) The daily quantity of sewage/effluent generated from factory shall not exceed 0.5 M'. 

(lii) Trade Effluent Treatment: 
The applicant shall provide comprehensive treatment system consisting of 

primary/secondaiy and or tertiaiy treatment as is warranted with reference to influent 
quality and operate maintain the same continuously so as to achieve the quality of the 
treated effluent to the following standards. 

SRO Mtimbai IJ]/O/S/66 101 79 
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The applicant shall regularly submit to the Beard the returns of water 
consumption in the prescribed form and pay the Cess as specified under Section 3 of 
the said Act. 

sROMumbai I1L'O/S/66101179 

Page 2 ol5 

2 

Sr. No. 
1 

Parameter 
pH Between 

Limit 
5.5 to 9.0 

2.  Suspended Solids Not to Exceed 100mg/I 
3.  BOD Not to Exceed 100 mg/I 
4.  COD Not to Exceed 250 mg/I 
5.  Oil & Grease Not to Exceed 10 mg/I 

(iv) Trade Effluent Disposal: 
The trade effluent shall be recycled / reused to maximum extent possible and 
remaining shall be connected to the Sewerage system provided by MCGM. rn no case 
effluent shall find its way to any water body diredtlyxindirectly at any time. 

(v) Sewage Effluent Treatment: 
The applicant should provide comprehensive treatment system as is waftanted with 
reference to influent quality and operated and maintain the same continuously so as to 
achieve the quality of treated effluent to the following standards. - 

Sr. No. Parameters Limit 
I Suspended Solids Not toEkcecd IOU mg/I 
2 DOD 3 days27°C NottoExcçed 100mg/I 

(vi) Sewage Effluent Disposal: 
The treated sewage effluent should be disposed of on and for 
gardening/irrigation/lawns/tree plantations \vithin own premises. Excess treated 
sewage/effluent shall be disposed injo.underground drainage scheme provided by local 
body. In no case effluent shall find its way td ahy water body directly/indirectly at any time. 

(vii) Non-Hazardous Solid Waste: 

(viii) Other Conditiois:Industry should monitor effluent quality regularly. 

4. The applicant•shall comply with the provisions of the Water (Prevention & 
ControI -okPb1Iution) Cess Act, 1977 (to be referred as Cess Act) and 
amendméiit Rules, 2003 there under 
TiVwater consumption for the following categories is as under: 

WiDomestic purpose 02.50 CMD 
(ft) Water gets Polluted & 

Pollutants are Biodegradable ... 02.00 CMD 
(iii) Water gets Polluted, Pollutants 

are not Biodegradable & Toxic... 0000 CMD 
(iv) Industrial Cooling, spraying 

in 'nine pits or boiler feed ... 00.00 CMD 

r 

210



5. CONDITIONs UNDER AIR ACT: 

(I) The applicant shall install a comprehensive control system consisting of 
control equipments as is warranted with reference to generation of emission 
a-nd operate and maintain the same continuously so as to achieve the level of 
pollutants to the following standards: 

a. Control Equipment: 
Industry shall provide Air Pollution Control System of sucient capacity 
to control the emissions. 

I,. Standards (or ambient air quality (AAQ). 
I. Particulate Matter PM not to exceed 1OOg/thl 
ii. Particulate Matte, PM 2j not to exceed 60jim 

(ii) The applicant shall observe the following fuel patte 

 

Sr. No. Type Of Fuel Quantity - UOM 

 

(Ii The applicant shall erect the Chimney(s) of the tIliwing specifications: 

1 Bhattj - 20.0 mtr.  

(iv) The applicant shall provide po4'1\he'chimney/(s) and facthties such as ladder, 
platform etc. for monitorint *ba\it emissions and the same shall be open for 
inspection to/and for use oflhé 1oard's Staff. The chimney(s) vents attached to 
various sources of emis  idn,pbali be designated by numbers such as S-I, 8-2, etc. 
and these shall be paintZdl/ dip1ayed to facilitate identification. 

(v) The industry sfl  tak adequate measus for control of noise levels from its own 
sources vithixitlie jremises so as to maintain ambient air quality standard in 
respect of uoistó less than 75 dB(A) during day time and 70 dfl(A) during night 
time. Day time is reckoned in between 6 am, and 10 p.m. and night time is 
reckoned between 10p.m. and 6 am. 

(vi) Other Conditions: 

i:,flhe industry shoulot cause any nuisance in surrounding area. 
r2) The industry should monitor stack emissions and ambient air quality 

regularly. 

6. CONDITIONS UNDER HAZARDOUS WASTE (MANAGEMENT, HANDLING & 
TRANSBOUNDRY MOVEMENT) RULES, 2008: 
(I) The Industry shall handle hazardous wastes as specified below, 

Sr. No Type of Waste/ Categoiy Qnantity UOM Disposal 

(ii) Treatment- NIL 

SRO Mumbai IJIIO/S/66101 79 
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1. The authorization is hereby granted to operate a facility for collection, 
storage, transport & disposal of hazardous waste. 

2. The industry should comply with the Hazardous Waste (M&H) Rules, 2003. 
3. Whenever due to any accident or other unforeseen act or even, such 

emissions occur or is apprehended to occur in excess of standards laid down, 
such information shall be forthwith Reported to Board, concerned Police 
Station, office of Directorate of Health Services, Department of Explosives, 
Inspectorate of Factories and Local Body. In case of failure of pollution 
control equipments, the production process connected to it shall be stopped. 

4. Industry shall obtain registration from CPCB as a re-refiner of Used oil 
having environmentally sound technology as per the provisions of 
Hazardous Waste (Management & Handling) Rules 1989 AAmendment 
Rules 2003 before commencement of production. 

5. The unit has to display and maintain the data online ouide the factory 
main gate in Marathi & English both on a 6x4' display board in the manner 
and the report of the compliance along with photograpl fthall be submitted 
to this office & concerned Regional Officef Sub Regional Qifice. 

6. ft shall be ensured that the Hazardous waste is, handled, managed & 
disposed of strictly in accordance with the .Hüa±d6us Waste (Management 
& Handling) Rules, 1989 as amended on 2OQaand shown & submitted to the 
Board as&when askedfor. .. ' 

7. Industry shall comply with following additk?ial conditions: 
i. The applicant shall maintain goodhousekeeping and take adequate measures 

for control of pollution froth ãil7sources so as not to cause nuisance to 
surrounding area / inhabitaxttt 

ii. The applicant shall bring thiñimum 33% of the available open land under 
green coverage/ tree pion 

iii. Solid waste — The ,nontaa'dous solid waste arising in the factory premises, 
sweepings, etc., bJdisj3bsed of scientifically so as not to cause any nuisance I 
pollution. The applicant shall take necessary permissions from civic 
authorities fprdiposal to dumping ground. 

iv. The applicant hall provide for an alternate electric power source sufficient to 
operate all oJThtion control facilities installed by he applicant to maintain 
compliace with the terms and conditions of the consent. In the absence, the 
app11ca4 shall stop, reduce or otherwise, control production to abide by terms 
& iiditions of this consent regarding pollution levels. 

vh)applicant shall not change or alter quantity, quality, the rate of 
Sisdiarge, tomperatqre or the mode of the effluent / emissions or hazardous 

:.- astes  o1 control equipments provided for without previous written 
permission of the Board. 

vL The applicant shall provide cihty for collection of environmental samples 
and samples of trade and sewage effluents, air emissions and hazardous 
wastes to the Board staff at the terminal or designated points and shall pay to 
the Board for the services rendered in this behalf. 

vii. The applicant shall make an application for renewal of the consent at 
least 60 days before the date of the expiry of the consent. 

viii.The firm shall submit to this office, the 30 day of September every year, the 
Environmental Statement Report for the financial year ending 31" March in 
the prescribed Form-V as pre the provisions of rule 14 of the Environment 
(Protection) (Second Amendment) Rules, 1992. 

SROMt'mbai I/1/O/516610! 79 
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ix- As thspection book shall be opened and made available ttc ards officers 
- during their visit to theapplicant. c 
x. The applicant shall install a separate electric meter showing the consumption 

of energy for operation of domestic and industrial effluent treatment plants 
and air pollution control system A register showing consumption of chemicals 
used for treatment shall be maintained. 

xi. Separate drainage system shall be provided for colThction of trade and sewage 
effluents. Terminal manholes shall be provided at the end of collection system 
with arrangement for measuring the flow. No effluent shall be admitted in the 
pipes / sewers down- stream of the terminal manholes. No effluent shaU find 
its way other than in designed and provided collection System. 

xii. Neither storm water nor discharge from other premises shall be allowed to 
mix with the effluents from the factory. 

8- The Capital investment of the industry is Its. 252.76 lakhs. 
9. This Board reserves right to amend, revoke or suspend the consent issued. 

10. This consent should not be construed as exemption from-obtaining 
necessary NOC/perndssion from any other Government authorities. 

11. Industry shalj submit an irrevocable Bank Cuaranteefotlis 50,000/- (Rupees 
Fifty thousand) in favor of "Regional Officer, Mahaasktra Pollution Control 
Board, Mumbal valid up to 30.06.2021 "towards ope4-ä4on & maintenance of 
Air Pollution Control System.

. 

(Dflip Khedkar) 
Regional officer 

To, - 
MIs. Punjabi GhasitaraiBaIwai (P) Ltd., 
G- Ghasitaram EstaterjIsane Mill Road, 
IvIahim (E), Mumbai-4QO 017. 

Received Consez4tfeeof— 

Sr. No. AmountQs.) - Dli No. - Date Drawn On 
508382 05 May 2015 Kotak Mahindra Ban]c 

27 May 2015 Kotak Mahindra Bank 
45,100/- 
15 .00 247776 

Copy Submitted to 
1. Regional Officer (HQ), MY.C.Boaid,Sion, Mumbai. 
2. Sub Regional Officer, Mumbail 

SkO Murnbai IIl/OfS/66101179 

Page 5 of 5 
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I 

Ext'@Ab f 

• 
Phone 

Fax 

Email 

VisItAt 

MABARASHTRA POLLUTION CONTROL 
-24016239 Regional Office, 

BO 
Mumbai, 
1 Floor, Sion Circle 7+ 

fs 
400 022 

- 

t I 
(022) 

: (022)- 
'4'. Kalpataru Point, 

24015269 Aa1 

romumbaimpcb.gov.tn  

: hifl://m,b 

•_ 
Sion (E), Mumba,- 

N 
ov.in 

' 

MIs PUNJABI 

Cat (Red)/$ca!e 
Consent 
To, 
MIs. PUNJABI 
G.Ghasitaram 
Mahim 
Sub: - 

Reference: 

For Consent 
Pollution) 
Act1  1931 
Rules 2016 
terms and 

1. The Renewal 

2. Capital 

3. The Consent 

1. 
.. - 
......... 

(58/) 
No: Format 1.080/RO —MumbailUAN No. l25772,R9.-ZO 

GlIASITARAM HALWAI (P3 LTD 
Estate, Jasmine Mill Road, 

East, Mumbai 400017 
Consent to Operate under Red Category. 

1. Existing consent to operate vide No. MPCB/0R115/09357 
21/07/2015 valid up to 30/0612021 

2. Apphcation vide IJAN No: 0000125772 

to operate under Section 26 of the Water 
Act 1974 & under Section 21 of the Air (Prevention 
and Authorization under Rule 6 of the Hazardous 

is consIdered and the consent is hereby granted 
conditions and as detailed In the schedule I, II, 

of Consent to Operate is valid up to — 30106/2025. 

investment as per CA Certificate- Rs. 252.761- lakhs. 

is valid for the manufacture of — 

r - ir 

- . ..:. , 
Sweet Meat 

100 !2S3 Date 

dated 

(Prevention & Control 
& Control of Pollution) 

& Other Wastes (M & I 
subject to the following 

III & IV annexed to this order: 

4<1 9J 

•_ L .  
58 MT/M 

cS'/OI/2022 

of 

M) 

2. Salt Meat 14.8 MT/M 

4. ConditIons under Water(P&CP),lel4Actfonllscha geof effluent: 
Sr Description Permitted Standards to Disposal Path 
No (in 

CMD) 

extend remaining send to 
I 

Trade effluent 02.00 As per Schedule-I Recycle & Reuse maximum 

MCGM drain. 
2. Domestic 00.50 As per Schedule-I Recycle & Reuse maximum 

effluent extend remaining send to 
MCGM drairt 

"1 
GHASUARAM HALWAI (I') LTO/ ROMumbaifuAN No. 0000125772/ QMS.PQoJ&2 -: • rce No. Page lots 

•-• 'y 
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Sr Stack Description of stack! Number of Standards to be 
No. No. source Stack achieved 

SI 8hatti 1 As per schedule II 

    

Online Payment 1. 450001- 7XN2201002830 24/01/2022 

    

5. Conditions under Air(P&CP)Act,l9alforaireinissions: 

6. Non-Hazardous Wastes: 
Disposal S Type of Quantity UoM. Treatment 

No Waste 
MCGM 2 Treatment 

plant Sludge 

7. Conditions under Hazardous &Other Wastes (M & T M) Rules 2016 for 
treatment and disposal of hazardous waste: 

Sr Category No.! Type Qvantity UoM Treatment Disposal 
No 

HA 

8. The Board reserves the right to rSiew, amend, suspend, revoke etc. this consent arid 
the same shall be binding on the industry. 

9. This consent should not be cOnstrued as exemption from obtaining necessary 
NoCIpermission from any other Government authorities. 

IC. The applicant shall make an appficaton for renewal of consent to operate 60 days 
prior to the date of expiry of the consent. 

-
Forandonbehaltolthe 

Maharashtra Pc ution Con o Board 

- (JtHajare) 
-.

lie, Rional Officer, Mumbal 
Received Consent fee of - 

Copy to: 
I. The Assistant Secretary (Tethniáal), Murnbai, 
2. SubRegional Officer —Mumbái-1 

- They are directed to ensure the compliance of the consent conditions 
3. Chief Accounts Officer, MPCB, Murnbai. 

—0-- 

 

MISPUNIAWCEMSlTAR4M HALWMQ'J 1.70/ RO-M'mbai/V No. OOOD1~572/ Q PO&FD2 Page No Page 2 of 
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Terms & conditions for comljance of Wajr Pollution Con\,  

a. Industrial effluent generation ánddetails äf the freatment installed (Primary 
followed by tertiary treatment) — 02.00 CMD 

b. Sarnp es Parameters details in case of Recycle & reuse maximum extend 
and remaining send to MCGM sewerage system. 

1 pH Between 5.5 to 90 
2 Oil & Grease Not to exceed 10 mg/I 

S Suspended Solids Not to exceed 100 mg/I. 
4 BOD 3 days 27 Deg.0 _____ Not to exceed 30 mg/I. 
5 COD Not to exceed 250 mg/I. 
6 Total Dissolved Solids Not to exceed 2100 rngfl. 

c. Treated industrial waste water disposal details. Recycle and reuse to 
maximum extent possible and remaining to sewerage system provided 
by MCGM 

2. Domistic water - 
a. Details of the domestic water generation and treatment system provided- 05.00 CMD 

treatment system septic tank and Soak Pit. 
b. Treatment and parameters 

Suspended Solids Not to exceed 100 mg/I. 
GOD 3 days 27°c. Not to exceed 30 mg/I. 

c, Treated industrial waste water disposal details (CEIP/Secondary treatnientlsoak 
pltioverflow soweraae system Drovided by MCGMJ 

3. The Board reserves its rights to review plans, specifications or other data relating to plant 
setup for the treatment of wateiworks for the purification thereof & the system for the disposal 
of sewage or trade effluent or in connection with the grant of any consent conditions. The 
Applicant shall obtain prior consent of the Board to take steps to establish the unit or establish 
any treatment and disposal system and or extension or addition thereto. 

4. The industry shall ensure replacement of pollution control system or its parts after expiry of its 
expected life as defined by manufacturer so as to ensure the compliance of standards and 
safety of the operation thereof. 

5 The Applicant shall comply with the provisions of the Water (Prevention & Control of Pollution) 
Act, 1974 and as amended, by installing water meters and other provisions as contained in 
the said act 

MIS PIJNJABI GIIASITARAM HAIWAI (i') LTDI RO-M,JmbaIjUAN No. 0000125772/ QMS.PO6_FOZ Page No. Page a ore 
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MISPUNJAW GHASITAMM HALWM (P11 00125772/ QMS.P06Y02 

31- 

• fr
A2h 

Jç-$ . J.• 4  

:'-:, J5j) ttijV;j?:!' 
1W ifl' 

0000 1.  Industrial Cooling, spraying in.mine oboiler feed pits 
2.  Domestic purpose 02.00 

3.  Processing whereby water gets polluted & pollutants 
are easily biodegradable 

02.50 

4.  Processing whereby water gets polluted & pollutants 
are not easily bkadegradable and are toxic 

00.00 

5.  Others: I) Gardening 00.00 

6. The Applicant shall provide Speciflc Water Pollution control system as per the conditions of 
EP Act. 1956 and ru made there Under from ffrne to time. 

SCHEDULE-il  

Terms & conditions for compliance of Air Pollution Control: 

1. As peryour applicaUon, you have provided the Air pollution control (APC)system and also 
erected following stack(s) and to observe the following fuel pattern- 

Scrubber 
followed by 
Dust collector 

industry shall sbifttheir fuel pattern to clean fuel i.e. LPG!CNG within 06-month period. 

2. The applicant shall opera e and maintain above mentioned air pollution control system. 
so as to achieve the level of polkitants to the folêowhig standards: 

Particulate matter Not texceed [150 mgiNm3  
802 Process Not toexceed NA 

3. Standards for Ambient Air Quality (MQ) 

PM Not to exceed 60 pg/NM3 
PM10 Not to ecesd Ion pg!NM3 
SO2 Not to exceed 80 pgJNM3 
NOx Not to exceed 80 pg/NM3 
Add Mist Not to exceed 35 pg/NM3 

The applicant shall provide sptUfr Air Pollution contiol equipment's as per the conditions 
of EP Act, 1986 and rule made there under from time to lime/Environmental 
Clearance/CREP guidelines. 

5. The Applicant shall obtain necessary prior permission for providing additional control 
equipment with nece i:.- ations and operation thereof or alteration or 

Page N o. Page 4 of B 
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Sr. Con sen 
No t(C2R) Ant of Submission Purpose of Compliance Validity 

BG Period Period Date 
Imposed 

WithIn 15 
days period 

Operation & 
maintenance 
of Pollution 

control 
system 

3010612025 311071202$ 

     

       

Extend the existing BC period 

replacement well before its life come to an end or erection of new"&~-'.nt ol 
equipment. 

6. The Board reserves its rights to Vary all or any ofthe condition in the consent, if due to 
any technological improvement or otherwise such variation (including the change of any 
control equipment, other in whole or in part is necessary). 

SCHEDULE-Ill 

Details of Bank Guarantees: 

SCHEDULE-IV 
General Conditions: 

I. The Energy source for lighting purpose shall preferably be LED based 
2. The PP shall harvest rainwater from roof tops of the buildings and storm water drains to 

recharge the ground water and utilize the same for diflërent industrial appUcations within 
the plant 

3. Conditions for D.C. Set:NA 
4, The applicant shall maintain good housekeeping. 
5. The non-hazardous solid waste arising in the factory pentes. sweepings, etc. be  

disposed of scientifically so as not to cause any nuisance / pollution. The applicant shall 
take necessary permissions from civic authorities for disposal of solid waste. 

6. The applicant sha!l not change or alter the quantity, quality, the rate of discharge, 
temperature or the mode of the effluent/emissions or hazardous wastes or control 
equipments provided for without previous written permission of the Board. The industry 
will not carry out any activity, for which this consent has not been granted/without prior 
consent of the Board. 

7. The industry shall ensure that fugitive emissions from the activity are controlled so as to 
maintain clean and safe environment in and around the factory premises. 

8. The indusijy shall submit quarterr statement in respect of industries obligation towards 
consent and pollution control compliance's duly supported with documentary evidences 
(format can downloaded from MPCB official site). 

M/S PUNjA131 GHASITARAM I1ALWAI (P) ITO! RO-Mumbai/U No. 0000125711/ QMS.P06FO2 <'$'
Page NO. PageS cr8 
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9. The industry stalI submit official e-mail address and any change will be duly infom*d to 
the MPCB. 

10. The industry shall achieve the National Ambient Ar Quality standards prescribed vide 
Government of India, Notification No. B-29016!20/90(PCI-L dated. 18.11.2009 as 
a'nended. 

ii. The Board reserves its rights to review plans, specifications or other data relating to plant 
setup for the treatment of waterworics for the purification thereof & the system for the 
disposal of sewage or trade effluent or in connection with the grant of any consent 
conditions. The Applicant shall obtain prior consent of the Board to take steps to estathish 
the unit or establish any tréatthent and disposal system or an extension or addition 
thereto. 

12. The industry shall ensure replacement of pollution control system or its parts after expiry 
of its expected life as defined by manufacturer so as to ensure the compliance of 
standards and safety of the operation thereof. 

13. The PP shall provide personal protection equIpment as per norms of Factory Act 
14. Industry should monitor effluent quality, stack emissions and ambient air quality 

monthlyiquarterly. 
15. 1enever due to any accident or other unforeseen act or even, such emissions occur or 

is apprehended to occur in excess of standards laid down, such information shaU be 
Forthwith Reported to Board, óoncerned Police Station, office of Directorate of Health 
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case of 
failure of pollution conirol equipment, the production process connected to it shall be 
stopped.. 

16. The applicant shall provide an alternate electric power source sufficient to operate all 
pollution control facilities installed to maintain compliance with the terms and conditions 
of the consent. In the absence. -the applicant shall stop, reduce or otherwise, control 
production to abide by terms-and onditions oF thisconseot. 

17. The industry shall recycle!reprocess/reuselrecover Hazardous Waste as per the provision 
contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can be recycled 
/processed (reused Irecovered and only waste which has to be incinerated shall go to 
incineration and waste which can be used for land filling and cannot be 
recycled/reprocessed etC. shou!d go for that purpose, in order to reduce load on 
incineration and landfill site/environment 

IS. An inspection book shall be opened and made available to the Boards officers during 
their visit to the applicant. 

19. Industry shall strictly comply with the Waler (P&CP) Act, 1974, Air (P&CP) Act, 1951 and 
Environmental Protection Act, 1986 and industry specific standard under EP Rules 1986 
which are available on MPCB website (.mpcb.qov.in). 

20. Separate drainage system shall be provided for collection of trade and sewage effluents. 
Terminal manholes shall be provided at the önd of the collection system with arrangement 
for measuring the flow. Noeffluent shall be admitted in the pipes/sewers downstream of 
the terminal manholes. No effluent shall find Its way other than in designed and provided 
collection system. - 

21. Neither storm water nor discharge from other premises shall be allowed to mix with the 
effluents from the factory. 
( 
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22. The industiy should not cause any nuisance in surrounding area. 
23. The Industry shall take adequ$measures forcqntrosfrioise  levels from its own sources 

within the premises so as toc iñtW.ambiecftti1ity standard in respect of noise to 
less than 75dB (A) during day time and 70dB (A) duñng night time. Day time is reckoned 
in between 6a.m. and 10p.m. and nighttime is reckoned between 10p.m. and 6a.m. 

24. The industry shall create the Environmental Cell by appointing an Environmental 
Engineer, Chemist and Agriculture expert for looking after day to day activities related to 
Environment and irrigation field where treated effluent is used for irrigation. 

25. The applicant shall provide ports in the chimney/(s) and facilities such as ladder, platform 
etc. for monitoring the air emissions and the same shall be open for inspection to/and for 
use of the Board's Staff. The chimney(s) vents attached to various sources of emission 
shall be designated by numbers such as S-I, S-2, etc. and these shall be painted! 
displayed to facilitate identification. 

26, The industry should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 
and submit the Annual Returns as per Rule 8(5) & 20(2) of Hazardous and Other Wastes 
(M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 3OthJune of 
every year. 

27. The applicant shall install a separate meter showing the consumption of energy for 
operation of domestic and industrial effluent treatment plants and air pollution control 
system. A register showing consumption of chemicals used for treatment shall be 
maintained. 

28. The applicant shall bring minimum 33% of the available open land under green coverage/ 
plantation. The applicant shall submit a yearly statement by 30th September every year 
on available open plot area, number of trees surviving as on 31st March of the year and 
number of trees planted by September end. 

29. The Board reserves its rights to review plans, specifications or other data relating to plant 
setup for the treatment of waterworks for the purification thereof & the system for the 
disposal of sewage or trade effluent or in connection with the grant of any consent 
conditions. 

30. The firm shall submit to this office, the 30th day of September every year, the Environment 
Statement Report for the financial year ending 31st March in the prescribed FORM-V as 
per the provisions of Rule 14 of the Environment (Protection) (second Amendment) Rules. 
1992. - 

31. The Applicant shall obtain necessary prior permission for providing additional control 
equipment with necessary specifications and operation thereof or alteration or 
replacement/alteration well before its life come to an end or erection of new pollution 
control equipment. 

32. The Board reserves its rights to vary all or any of the condition in the consent, if due to 
any technological improvement or otherwise such variation (including the change of any 
control equipment, other in whole or in part is necessary). 

33. The applicant shall provide facility for collection of environmental samples and samples 
of trade and sewage effluents, air emissions and hazardous waste to the Board staff at 
the terminal or designated points and shall pay to the Board for the services rendered in 
this bthalf. Consumers or bulk consumers of ejecijical and electronic equipment listed in 
Schedule I shall ensure that e-waste generated by them is channelized through collection 
centre or dealer of authorised producer or dismantler or r4cydterihrough the designated 
take back service provider of the producer to authort dfsrná1ççre cycler 

MIS PUNJABI GIIASITARAM ItALWAI (P) LTD/ RO-Mumbal/LJAHWO. 0000125772/ QMSPO6jOZ . - Page No Page 70(8 
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34. Bulk consumers of electrical and electronic equipment listed in Schedule I shall 
maintain records of a-waste generated by them In Form-2 and make such records 
available for scrutiny by the concerned State Pollution Control Board 

35. Consumers or bulk consumdrs of électiical and electronic equipment listed in Schedule I 
shall ensure that such end-of-life electrical and electronic equipment are not admixed with 
e-waste containing radioactive material as covered under the provisions of the Atomic 
Energy Act, 1962 (33 of 1962) and rules made thereunder; 

36. Bulk consumers of electrical and electronic equipment listed in Schedule I shall file annual 
returns in Form-3, to the concerned State Pollution Control Board on or before the 30th 
day of June following the financial year to which that return relates. In case of the bulk 
consumer with multiple offices in a State. one annual return combining information from 
all the offices shall be filed to (he concerned State Pollution Control Board on or before 
the 30th day of June following the financial year to which that return relates. 
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c*x-  G- (oUM" 
Applicallort or PNG U 

MAHANAGAR GAS LIMITED 

o vWw.n13Ifla9arga.COtn  i o moUld i mahaniiqac I Q molird 

Cuscoirnr C,n ros, +91 22 68674500 / 615645001 Clii: L40200M111995pLC03S]33 

On Wed 19 Oct 2022 1:27PM Punjabi Chasitaram Haiwal wrote: 

Ot- 18-10-2022 

To 

The Manager — Marketing & Sales 

The Mahanagar Gas Ltd 

K&ina, Murnbai 

Subject -Application for industrial Connection for Gas for our commercial usage 

Dear Sir, 

Na rn a ste 

This bears to our earlier application for a gas line filed with your good office in 2015 & 2O1S. 

Ve would like to introduce ourselves as manulacturers of sweets, namkeens and snacks situated at G C-it 

Estate, Jasmine Mill Road, Mahirn E, Mumbal 17. 

We would like to apply for a Gas pipeline connection for manufacturing our sweets, for Our factOr $ILI]eC 

Mahim East. 

We request you to kindly provide us with a gas pipeline as soon as possible, for our factory for CCOkPR , our 

sweets & snacks. 

Your early action and reply will be hIghly appreciated. 

Thanking You 

Yours Sincerely 

Kunal Baja] 

9821061718 

Thanks & Regards, 

I 
kIfl%-ltn, ,w.nnI I J7 cqri QAi c7c. 

Scanned with Cc.m5camner 

:72.2 47 PM 

Regards. 

custoulier Cnrc 
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5PM ppptuc*tion iot PNG Canflccttofl 

Gmai Punjabi Ohasitaram Ha(vIai 

/ 

Application for PNG Connection 
3 ,nesssges 

punabi0ha&t8r H&wa) <ghasltaramsgmaj,com> - 

To: 

To 

Mr A(am Adfl 

The Manager — Marketing & Sales 

The Mah2floC3r Gas Ltd 

kalilia, Mumbai 

Wec. Dcl )9. 2022 at 12:5 PM 

Subject - Application for lndustraI Connection for Gas for our commercial usage 

Dear Sir, 

Namaste 

fiis bears to our earlier applicahon for a gas tine fifed with your good office in 201$ & 2018. 

We would like to introduce ourselves as manufacturers of sweets, namkeens and snacks situated : 0 Gha:jtarn 
E5tate, Jasmine Mill Road Mahim F, Murnbai 17. 

We would ike to apply for a Gas pipeline connection for manufacturing our sweets, for our factory 'tuateJ -a: 
Mahim East. 

We request you to kindly provide us vith a gas pJpoine as Soon as possithe, (or our factory for cookinu Our sve'ts 
& snacks. 

Your early action and reply will be highly appreciated. 

Thanking You 

Yours Sincerely 

Kunal Bajaj 

9821061713 

Thanks & Rtgarct 

Punjabi GhasIaram Haiwal Pvt, Lid. 

Factory & oltico — 

G Ghasha,am Estate Jasmine Mill Road s  

Mahim E Muolbal 1?. INDIA 

24033637 1 3636 

hItnt-IIm. 

$ccjjnecL with C&mSca,tner 
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Gma Ap9licalion to, PNO 

Punjabi Gliasitaram I-1alwal 

Thu C( 20, 2022 n'. 2 1 Pr: 

I 
/22. 2:47 PM 

/ JJ Gmail 

Application for PNG 
messages 

MGL HelpdesK  <suppor1©mahanagarg5 0 . 
To: ghasitararflsgmaiI.com  

Dear Sir I Madam, 

Thank you Ear giving us an opportunity to serve you and we acKnowledge receipt or your e-mail apaenoec 
below. 

In this regards, if your building aheady has PNG connection then we would request you to apply onI!rc 
by below mentioned link. 

https:/lwww.mahanagargas conl(MGLModule/Reg F orin. aspic 

In case you are unable to apply online then, kindly provide us your complete address; 

Full name of applicant 
Building's Name 
Flat No 
Floor, 
Wing (if any) 
Landmark 
Road I Street Name 
Area 
City 
PIN code 
Contact no land line & mobile. 

In case your building doesn't have PNG connection then we request you to ronvard the 
following details on society letter head duly stamped and signed by the office bearers. 

FuU name of applicant 
Buildings Name 
Flat No 
Floor 
Wing (if any) 
Landmark 
Road? Street Name 
Nea 
City 
PIN code 
Name & contact details oF porsoll tobe contacted. 

the letter can be forwarded to us via e-mail or hard copy at the address gwen below 

Mahanagar Gas Ltd. 
Pay & Accounts Bldg. 
Ground floDr, 
Nr Family Court, 
Bandra Kurla Complex. 
Bandra (E). 
Mumbal-400051. 

Once the same's received, needful shall be done. 

Assuring you of our best seiwices. 

httr%cIimI rnnvma,14,I1J7.k=a .1hifl nca,nw=uA.trb Al747i uc. tc r' 110 

ScnnecL with Caym5cctnner 
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,tg/72, 2.41 PM 
• Application or PNG 

Punjabi Ghasiiaram Halwai Pyt. Ltd. 

Factory & orfce -- 

o Ohasitaram Esaie, Jasmine Mill Road. 

Mahini E. Mumbal 11. INDIA. 

Tel — 0091- 22-24090000 10101 10202/0403' 

24033637 / 3636 

Website — vww.ghasltaramjn 

En,a# — ghasltarams@gmauwrn 

into@ohasitararn.hi 

Order sweets online at www.ghasiiaram.in  

 

  

    

Punabi Ghasitaroni Halwai <ghasitarams@gmajl.com> 
To: MGL Helpdesk csuppofl@mahanagargas.com> 

Won. Oz( 31. 2C22 t :1 P. 

  

FOURTH REMINDER 

 

Date; Ci.11-2C27 

To 

The Manager—Marketing & Sales 

The Mahanagar Gas Ltd. 

BKC Mumbai-40005]. 

Subject: Application for Industrial Connection for Gas for our commercJJ :cac 

Reference our earlier request letters years 2012, and 2019 & dated 13.10-2022 for MaflanagM 

Gas Connection. 

Dear Sir, 

Nmaste 

Please refer to our earlier request letters years 2012, and 201$ & dated 13-10-2022 for :he '.1as'i 

connection as we are a manufacturer of Indian S'eets & Namkeens, etc.. We aPso export ow prL'cs:o. 

countries abroad. We politely request you to kindly consider Our application and provide us with a gs 

soon as possible. This gas Is required for manufacturing Indian Sweets. namkeens, etc. 

Thanking You 

Yours Faithfully 

Vppan Baja) 

Thanks t Regards. 

Punjabi Gliasitarafli Halwai Pyt. Lid. 

hlllwrit,.n.I r,.nPmnil/. nn&acaI.sfl1ncAIwwtn&Invch IIArItw lIWnai1.I14 I 7i7 ioci Vi5 'lad 

Scanned with Ccm5canner 
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Gmoil - AppIiclicn for NG 
Factory & Office — 

G Gflasitaram EStt Jasmine m Road, 
Mahim E. Munibaj 17. INDIA. 

Tel — 0091. 22- 24090000 / 0101 / 0202/0403 / 

24033$37 / 3636 

Websito — WWW.phasteram;o  
Email — 

In Iog a S taran, in 

Order sweets online at Wwwgbasètaram.in 

 

  

ouoiea I.,' 

MGLpdf 
224K 

  

  

MGL Helpdesk csupport©mahanagargas.com> 
To ghasitarams@gmail.com  

Mon. Cr.t It 2122 

Dear Sin Madam. 

Thank you for writing to us. 

This Is an auto response cDntJrmIn9 receipt of your Brnaij 

In case or anyurgency ycu may peasa speak to our cusiomer H&plThe on B8&74500 /61564500 

For any Gas Loak / Gas stoppage/ Rec Complaint please canlact our 24 Hour Gas mergency Ser'ice on 
(022) 66159400, (022) 24012400. 

Pleaso do not respond to this email as !hs it thiough an auto response system. 

Assuring you of our besi services. 

Regards, 

Customer Care 

WeU.NQv2.U22 

Fr;. NO' . 6 Si A 

h?tn. ll,']I n,wn.. I, ai I/.,fll7.% c.nh4njnc& _flIcaa!th_&Ptnnt,, I1co.q 1)47 jcIc4 

Scanned with CcanSc4nner 

Punjabl Ghositarain Haiwal cghbsitaranfl@grnail.eonv' 
To: hshahniahanaga,gas.cofl1 

IUotod ext i'öilerii 

9 MGL.pdf 
k—' 2241< 

Punjabl GhcisItaram Haiwal cghosiIaramsgmailcom' 
Ta MGI. Helpdesk csupport(mahana9ar9aS.COm> 

Full name DI applicant - PLJNJABI GHASITARAM HALWAI 
Buildings Name - G GRASITARAM ESTATE 
Flat No-FACTORY BLDG 
Floor - OR 
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/2. 247 PM
Omail . Appltaflon for PNG 

Thank you for giving Us an oppOrlunity to serve you and we acknowledge receipt of your e- 
aiI appended below. 

ni h4denl 

Assudflg you or our best services. 

Cu 0 nfl r Cart 

GAS 

MAHANAGAR GAS LIMITED 

Q wvnvnih.1n3cp.ecja,.cori, 13  ungllid  10  nuthan%qajas © mt$IICI 

Custurncr Ct.re Nos: +91 2268674500 / 61564500 I CIN: L4020L)MII I99SPLCO 33 

On Mon 31 Oct 2022 8:40PM Punjabi Ghasitaram Halwal wrote: 
FOURTH REMINDER 

Date: 1-11-2O22 

Ta 

The Manager— Marketing & Sales 

The Mahanagar Gas Ltd. 

BKC Mumbai-400 051 

Subject: Application for Industrial Connection for Gas for our cornrtcial u53ge 
Reference our earlier request letters years 2012, and 2018 & dated 13.10-2022 for Mi.IJ.7 

Gas Connection. 

Dear SW, 

Namaste 

Please refer to our earlier request letters years 2012, and 2018 & dated 18-10•2022 icr the 

Connection as we are a manufacturer of Indian Sweets & Namkeens, etc.,. We also export cur ojtcs : tvi 

countries abroad. We politely request you to Idndly consider our application and provide us v:h a 

soon as possible. This gas is required for manufacturing Indian Sweets, nmkeens, etc. 

Thanking You 

Yours Faithfully 

Vippan Bajaj 

Thanks 4 Regards, 

RegnJi 

htinc'IhniI twvv.jn rnmftn,IIh,flr?1,L Adh4fl I ncJ.t4rnu&conrb nhp.tnA  a I. 7dllqcsnc2gi tQSI S7cm,u-n ,!,f-'.' 
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Gm 

kesest (Or new connectIon 

i
.,;,, nut'YYfl CtP. 

if 

$w'  PunablOtlut3fdhI 

DMo. 17.05-2012 

Subjeci:- Conrrncion S Gas at our FAttoc Premises at 0. 0h35hmm CstMC. Mah1It C. Fiumbai- 1F 

We are one of the floes! mjnufoIures el indjort Sweels fq.,mnji C.iYOd sweols aic we era also experi'n; Ct! 
CCUflutiCS- We have w,i'len to you etUor hot we 'votAd like '0 htve Gas couineclicin at our foctoy prwi,5eS Ye Er I: 
LOG, ai'd 1PC 905. You have aleadygiven connocljcns to constmleuslo Mani. ('II) 

ow ocotion there we ve l9 nnentbI comphikes 5uch MoI,Lm ust co.cperati Wetly. Ba!'ga!gir. 5I.r' 
a very big constnjcIoo activity s  going oa by Cyershine Builders. 

Our wopoal s pending ?.'W you snco 200G and vahieus ccnopcnCeic* are iy in yoi othce ?Jo tvJt! rezt.fl 
he ma:ei oalo gv9 usa gas co'vIcClcn. A favorobla reply ',u'.tj t i'fly ap(weti.te.J. 

Ti.jnk1n9 you. 

Youi laithiuMy 

Raul 8oj@j 

iicl:. Appicoloil by Maiiur' (Easi) Co.operaflvo Housing Socety timiled 

'is 

IIIniIa,a .vjs ennJm,.II..flfli ,ai,,MgrOLtar.t, ,s.at.nmu.drma .IQIA &fl' qa fl4.g 

Scanned with Ccam5camner 
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9.  CiN:U73100MH1943PTC006404 

Collection Centres : Ahmedabad, Bangalore, New Delhi, Jaipur. 

A Subsidiary of 3A Capital Services Ltd. Sr.No.: M 085042 

[talab Private Limited 
INDUSTRIAL TESTING a ANALYTICAL LABORATORIES 

Metier House, 5th Floor, IS, CawasJI Patel 5tret Post, Mumbal .400001. 
Tel.: 022-43333833, 022• 4936 9983 
t-maH ti q'MrgekalabsJri •Web ;www.ital•bsjii 
AN ISO Oo1 2015 CERflFIED CRGANISAflON 

Sample Not 
- Drawn By ITALA8 

CERTIFICATE OF ANALYSIS 

UIuIIIJ]I[ 
Certificate Date 4/11/2022 

Customer Master No: CO20538 

Quantity Received # : I80qms-*16 
Ogms 

Packing : Plasbc Pack 

1. Particulars of Sample SubmItted 

Customer Name Punjabi Chasitaram Halwai Pyt Ltd 
G. Ghasltararn Estate,, 
jasmine Mill Road,,Mahim East 
400017, 
MH,IN, 

Sample Name # Briquettes 
Letter Ref. No. # 

Sample Receive Date: 28110/2022 
Marks # 

2. Result of Analysis: 

Parameter Name Result Unit Method 

Gross Calorific Value (ARS) 3713 Cal/gm 1S:1350 (Part II) 
6683 61W/lb 15:1350 (Part 11) 

Ultimate Analysis (ARB) 
Moisture 9.17 1S:1350 (Part I) 
Mineral Matter 8.90 15:1350 (Part I) 

Carbon 58.50 % Inhouse Method 

Hydrogen 5.87 Inhouse Method 

Nitrogen 0.68 By Kjeldahl 

Total Sulphur 0.38 15:1350 (Part III) 

Oxygen (By Difference) 1650 

END OF REPORT 

Certificate No. lTN2O22-231056843 

Since 1948 

Test C rrjed Out By 

S. Ashwini 

Mkjg. v. t 20S, 2nd R, Sahyog Bldg., wjoad, an(ra Weit), Mumbai - 4 067. 

OI.M.i :thThstourt3jflow, ssa;MunrMe%a€, 1ama?Snttthab Jt 

For Italab Private Limited 

? t'-
Autfiorised Signatory 

Page 1 of I 
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50 

MAHARASHTRA POLLUTION CONTROL BOARD 
SubRegjonai Office Mumbajj 

Ph (022)24015269 
e-mail _________ 

s ron, urnba ii @mpcb. 9OV.jn 
Website htpp//mpcbgoI 

Date: 

First Floor, kalpabru Point, 
Sion Circle, SionlE) 
Mumbal.. 400 022. 

1)
Name & Address or ndustry 

2) Type of Indust,1, 
3) Person Contacted 

Phone Number 

5) Consent Status 

6) Observation 
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"Ex\\* 1<" S'2 

c 2022 BS 823154 Hll MAHARASHTRA 

- 

\flMSW ttr t:- 
,FjVEtHUNDRED 

RUPEES 

•a •t 

20 OCT2022 

i 

L44 

Date; 01-11-2022 

To, 

Regional Office, 

Maharashtra Pollution Control Board, 

1 st floor kalpataru point 

$on circle Sion Mumbai-400022 

- 

1. In consideration of the Regional Office ,Maharashtra Pollution Control Board ,Regionai 

Office ,having agreed to grant Punjabl Ghasitaram Halwal Pvt.Ltd-G.Ghasitaram Estate 

jasmine Mill Mahlni East Mumbal 400017(therelnafter referred to as the company/unit) 

time for or the due comphance suggested/stipulated vide letter required under the 

provisions of Air (Prevention & Control of Pollution Act 1918 (14 of 1981) water 

(Prevention & Control of Pollution )Act1974 (6 of 1974)and / or Environment 
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(Protection)Act 1986 on production of Bank Guarantee for Rs.S0000/- (Rupees FiHy Thousand 

only) WE Saraswat Cooperative Bank LTD a body corporate.constitued under he Banking 

Companies (Acquisition & Transfer of Undertakings) Act No 40 of 1980 having its branch  office 

WE Saraswat Co-Operative Bank LTD Mi Ganesh Chs Opp Urban Health Centre Mumhai-

400019 undertake to pay to the Board an amount not exceeding Rs.S0,000/- Rupees Fifty 

Thousand only) against any non-compliance of consent conditions/direction or damaged etc 

caused to the environment by reason of any breach of provisions of said act notices letters 
instruction etc.,. By the Punjabi Ghasitararn Halwai Pvt.Ltd. 

2.We Saraswat Co-Operative Bank LTD do hereby undertake to pay the amount due and 

payable under this guarantee without any demur merely on a demand form the board that the 

amount claim Is due for the reason of non-fulfilment of undertaking non-compliance of 

directions/notices / letters/instructions / by the boaid/ violation of provisions of any of the 

provisions of Law mentioned herein above Any such demand made on the Bank shall be 

conclusive as regards the amount due and payable by the Bank under this Guarantee. However 

our liability under this guarantee shall be restricted to an amount not exceeding Rs.50, 000/-
(Rupees Fifty Thousand only). 

3.We undertake to the board any money so demanded not withstanding any dispute of 

disputes raised by Punjabi Ghasitaram Halwai Pvt.Ltd in any suit or proceedings pending before 

any court or tribunal or board against the board relating thereto, our liability under this 

present being absolute and unequivocal. 

4, The payment so made by us under this agreement shall be valid discharge ofour liability end 

Punjabi Ghasitaram Halwai Pvt.Ltd shall have no claim against us in making such a payment. 

5. We Saraswat Co-Operative Bank LTD further agree that guarantee herein contained shall 

remain in full force and effect during the period that would be taken for the performance of 

the undertaking / notice/letters etc.that Is shall contInue to be enforceable till all the dues of 

Government / Board under or by virtue of said undertaking / notice/ letters have been fully 

paid and it has claimed satisfied or discharged or till Government/Board certified that the 

terms conditIons of the directions/undertakings /notice / letters / any provisions of the 

relevant law have been fully and properly carried out and complied by the Punjabi Ghasitaram 

Halwai Pvt.Ltd and accordingly discharges thi5 guarantee Unless the demand or a claim under 

this guarantees is made on us in writing on or before 01/11/2022,We shah be discharged from 

all the lability under this guarantee thereafter, 

6-We Saraswat Co-Operative Bank LTD. further agree with board that the board shall have the 

fullest liberty without our consent and notice! letters etc., Or to extent time of compliance by 

the Puniabi Ghasitaram Halwai Pvt.Ltd. from time to time or to postponed for any time or form 

time to time any of the powers exercisable by the board against Punjabi Ghasitararn halwai 

Pvt.Ltd. and to forbear or to enforce any  of the terms and conditions relating to the said 

undertaking / notice / letter etc. And we shall not be relieved form our liability by reason of 

any such a variation, or extension being granted to the Punjabi Ghasitaram Halwai Pvt.Ltd or - 

for any forbearance, action commission on the part of the board are any indulgence by the : 

board to Punjabi Ghasltaram Flaiwai Pvt.Ltd or by any of such a matter of thing whatsoever 

which under the iaw relating to sureties would but for this provision have effect of so relieving 

a 
'1 

7 This Guarantee will not be discharged due to the change lit the constitution of the bank a 

the Purijabi Chasitaram Haiwai PvL.Ltd. 

p AJ(,  5,r;J5wfJI Co 0e,tive Dank Li I) Upulpitiike not lo rivoki ii 

c t lrrruil_y r jil Vdilii ho prlvlotJ lon.iit uf lit' ljo,iiil lit v :.i... 

uotwitlitaJriK tAJidl Iiii l,iIii hull uliovu iii  liiiiillly iiid;u 111k go inlet. restricted Lu 

Rs.50 OU0/-Utupee lilly 11u0U5a1111 orilyl in' slhili rt,j€ilt' Iii lout liDill UI/i 1/1022 tip to 

3j/1O/202'/ and We arc, 1Lili1i to  PV t 8IitaItd n'Ui' ' joy 11011 thereof under this 

Bank Guarantee and only if you serve uPon a wiitlui hahn duly It'Ct'Ivcti by On authorized 

official to the hal ik or tier 'and on Ui be FOIL 1/ to/2u2 i 

us. 

gtlar11111e cjtjujii its 
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Ghasitaram's 
Spreading Sweetness... 

PUNJABI (IIIASITARAM IIALWAI (F) LTD. 

52 

Your Sincerely 

Kunal Bajaj 

Dt -02-11-2022 

To 

The Maharashtra Pollution Control Board 

V Floor, Kalpataru Point 

Sian Circle, Sion E, Mum 022 

Ret- Your Visit on 31-10-2022 to our premises regarding Complaint Filed by Diamond Building 

Dear Sir, 

Good day 

This bears reference to your visit to our office on 31-10-2022, in regard to the complaint filed by 

Nadeem Altaf & Others in the matter of air pollution. 

We would like to state that we are into manufacturing of Indian Sweets & Snacks and are have been 

present in this premises for over 40 years. 

In regards to the complaint filed, we would like to state that Evershine Building is 10 mtr away, 

closest to us has no issue on our presence with pollution. However Diamond Building which is 

situated 30 mtrs from us has made this complaint. We would like to inform you that we have a Legal 

Case currently in The High Court against Diamond Building residents. It is their modus operandi to 

harass us by placing false complaints in various Government Departments. 

Sir, in reference to the visit report, we have made arrangements for the ladder, Platform and Port. 

hole on the chimney and the access to the same is ready, we politely request you to please visit for 

testing, and conduct your procedure as per your convenience. We have also started the pump of the 

wet scrubber & dust collector system, is now operational. 

Sir, We have also submitted the 86 No —0264220000001724 Dt 01-11-2022 for Rs 50,000/-, as per 

the conditions in the consent given. 

Thanks & Regards 

Ma arashtra p0uUofl Control Board 
Regional oce, Mumbal 

KaIpatf '.il, Floor, 

Sian Circle, ifl FtcM 0c çn p1.31ettbeatef 

Shiv Easfl, MiZ - 400 ofl. 

Attached—i. Letters from our neighboUrs,,foythir reference, 2. 86 Copy 

A ISO -22000 :2005 Certified Company 

G. Ghsitaram Estate, Jasmine Mill Road, Mflim (E), Mumbal - 400 017. India. 

1.: 2409 0000 / 0101 / 0202? 0403 / 24033636(7 • Fn: 2409 2790 • Email: hifo®gbasitaran.Jn / ghasitaramsgmail.com  . W: www.ghasftaram.in  
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Mahara3htr3 PeIIuiYi C:.troI Board 

EoqicraI 0: :e. 

'atcu 
Ii F, o C a' Fnitec. 

Shiv East), Murnba - 4eu 022 

Mahara,h11.1 Pollution Controj Board 

6iId IAND 

8ank 

lndustsy
?Ufljab' Gbasuaram Name: Halwai Mud 

industry 
Adthess: G.Ghasitaram Estate jasmine 

Map Road, Mahfrn Cast Mumba 
40001 7.G.Ohasptarani fthte, 
Jasmine MiD Road 'lohim East, 
Mumba; 

4000 llt3north 40001 lMumbap 
Cfty 

P0 Region: ROMumj $110
SROMIJmba I

AG CONSENT AG Th 
Region:

Gbthin.d
OPerate for 125772/R.220/00p83 Consent

28.oj2022
Consent 31-072025 

No:
Date:

Validity 
Date: 

Conditions; NA
ComplIance 30-067025

HG No:
026422000000172 Amount: 50000 

period: Bank:
Saraswar Co-op Bank HG

OJ-1L2022
fiG

31-10-2027 
submks,o,,

expir, One:
Date: 

regi office, 

• 

u have been directed to Submit original bank guarantee along with this acknowledge ieer to 

Concerned 

243



"Vct 

MAHARASUTRA POLLUTION COI$tj%thWQVARD 
Phone (022)- 24016239 _____ kalpatasu Sian- 
En (022)- 240)5269 Matunga Scheme Road No.8, Opp. Cine 

Plwiet Cinema. Neat Sian Circle, Sian (E), 
Email romumbal(Thnwcb,iov.h, Mumbal -400 022 
Vi.lt At J,tto:#mncb.gov.It 

"Your Service is our Duty 
No: MPCB/ROMIPD/TB - t12 t o, oo 

To, 
MIs. Punjabi Ghasitaram IlaIwal (P) Ltd. 
0. Ghasitaram Estate. Jasmine MILJ Road, 
Mahim (E), Mumbal 400017, 

Ôate:' 03  /11/2022 

Sub: Proposed directions u/s 31A of the Air (Prevention & Control of 
Pollution) Act, 1981 

Ref: 1. Consent to operate granted by the Board 
2. Compliant receKed against your Industzy on 06/10/2022 
3. Visit of Board Official to your site on 31/10/2022. 

WHEREAS, the Mahazashtra Pollution Control Board has granted Consent to 
operate to your industry at the aforesaid site, subject to certain arms & conditions, 
which is valid up to 30/06/2025. AND WHEREAS, it is obligatory on your part tocomply 
with the consent conditions scrupulously. 

AND WHEREAS1  it is also obligatory on your part to provideadequate pollution 
control devices, so as to achieve the standards prescribed In the Consent to operate. 

AND WHEREAS, Board officials visited your unit vide reference 2 above & SW 
Mumbai- I has reported following non-compliance; 

You have installed 02 nos. briquette tired boilers & one briquette fired TFH 

with common stack of height 12 mtrs approx. with dust collector followed by 

wet scrubber, However You have not Incorporated the consent to operate 

for the same. 

As per consent condition you have to change ftel pattern of exiting LDO 

- fired boiler from LDO to clean fuel, You have not changed the same. 

TT)iou have provided dust collector followed by wet scrubber provided as 

APCS to furnace. However, at the time visit wet scrubber not in operation & 

fumes are being discharged Into environment & creating huisance to nearby 

residents. 

A( You have not provided sampling arrangement to furnace stacks like port 

hole, platform, ladder etc. 

fi('You have not submitted BC of Rs. 50000/-as per consent condition. 
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AND WHEREAS, this shows your negligent attitude towards compliance of 

provision of environmental enactments. 

NOW THEREFORE, following directions are issued to your industry as to — 
1) Why your existing activity shall not be closed down? 
2) vvby the competent authorities shall not be directed to disconnect water & 

electilcity supply for closing down activity. 

Your reply shall reach this office from the receipt of these directions within a 
period of 7 days, failing which, appropriate action will be initiated against your industry, 
which please note. 

For and on behalf of 
Maharashtra Pollution Control Board 

- 

(S. R. Bhosale) 
Regional Officer, Mumbai 

Copy submitted to:- 
1. Asst. Secretary (Tech.), MPC Board, Sion, Mumbal — for information. 

Copy to: 
1) Sub Regional Officer, MPC Board, Mumbai -I- He is directed to serve copy of 
direction to Industry, take necessary follow-up towards compliance of the direction 
and submit Action taken report 
2) Master File. 

2 
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FUNJABI GIIASITARAM IlAIWAt (P iE 

['1 09- ii 2022 

Shri S R ehosle 

Regional Officer 

The Maharashtra Pollution Controt Board 

1" Floor. Kaipataru Point 

Son Circle, Sion E Mum 022 

- Proposed : r t C Uc nc  uç 3 A of th 4ir 

Re eurlette!  RFtI 3 1-22!' DjPCR IT T 

P 3rna5te .j di Hi 

This bears reference w your Fetter dne 03-1 1-2022 'r 

repv as toliows - 

tLJ the erter 

VVe have iristafled 03 biowaste briquette fired boiler& 1 biowaste DIr . 

ftermic FFuid Heater with a common stack of height of around 22 ft 

aust collecting system and a wetscrubber; The consentgiven to us ic kr 

have filed an oniinerjj&jdmertt lntie coriint *idèMPCBCQNSENT flflfl(''c 

cated 09- 11-22. Attached copyof the same. 
is per the consent we have repeatedly written to MIs  Mahanaga 

requering for a new pipeline gas connection. However there is no PNL 

oLr area lam attachlngthe correspondence herewith along with th 

nave recently as well contacted MGl.fora new PNG connection arid rt3qLn 

Officers of MGI to undertake the feasibility study for a PNG in our dIP! 

fired bolier isa søarebøiler used only In case of emergency. 

3 Sir during your vtlt the pump was not working and hence the Systeni 

maintenance in vday we had repaired the pump, the.dust collector & v t 

are fully functional. 

AlSO -22000 :2005 Certified Company 

C. hasIIgr.in.Elt&tt, mmlii. MIII Roid, Mibim (t) Mumb.l 400017. India, 

1. 24090000/8 12/03/24033636/7. Fix: 2409 2191 Einiil tllfo@zbislt.nmini ghasttsnms(j)gmaji.t.rn 

ooanneo with uarTican 
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EcVk-  0" 60 

MMJARASIITTtt\ POLLUTION CONTROL JIOARf) 

Thonc 02247195031 
Email icclabrnpcbgOv.ifl 

\V&.itt http.!/mrcb.goV.ifl 

Un- ..... IA 

flew 
"yr 

1cc lt Is ,r DY 

Ceotril L8bt)Iflry  
Central Laboratory Mahara;I,cn Poliui;o, 

Control Hoard, Nirmai Bhavajr j'.i 

MIDC jnduitriai Arct Mahape. Uavi 
Mumbai 4iXj 110 

Repot Outward No.: MPCBJCLab/Source Emissioft'22-23/I /50 

Oath: 21/11/2011 12:05 PM 

Aplvsis Report-Air (Sounv Emisslon 

cllcnulndostq/locatlon Name & Add,,,, 

Pu*b Ghosimnm HaIwal (F) Ut 
03 Bakery/conleclionery/swecis product, (with production capacity cilpd (ñh gas or electrical oven) 

Sample Details 

Held S2mpIe ID: BR-0034039 

L.boraiorySmplc Code: MPCB/CLab/31t122.23/110 

Sample Dethils (Wuter/rtir/fl\fl: ALr 

Sample Volume Received 

Sample Collected Dy: F04lmnbai I (Shri. Darshan Mhati-e) (SRO-Mumbai I) 

SniNo.: 218 

Typt of Industry I Location deiiJs: Orange 

Sample Collected On Nov 9 2&22 04:3o:OU.GcrM 

Sr.No Parumete, Ruult Unit Method of analysis 

I S02 3 mg/rn3  

2 Total Parliculate Matter 8 ngNm 

Report Typr final 

Report generated On' 21/11/2022 11:51 AM 

Compiled by: Archana Lcndoft 

Approved by: Mr Kishor Gawankn 

Reviewed on Dale: 2J/ /2022 12:05 PM 

Rev/ewed by: MrKshorOawankar 

Dr Vlthwajetr R Th.kur 
I/c Scrior SctcnIflc Officer. 
Central Laborutory, 
MPCB, Nan Mumba 

Scanned with OKEN Scanner 
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0 MAHANAGAR GAS LIMITED 
MAHANAGAR 

GAS 

To, 

Punjabi Ghasitaran, Haiwal Pvt. Ltd. 

C. Ghasitararn Estate, 

Jasmine Mill Road, Mahim (EL 

uniba' - 400017 

23.11,2022 

pear Sir)  

Sub:- Application for Industrial Connection for PNG 

Reference:- Your letter dated 18.102022 

Thank you for communicating your continued interest in MGL PNG connection to your factory in Mahirn 

East. 

Te existing network is nearly 2.5km from your location based on road connectivity. MGL team will plan 

.for PNG connectivity in near future as development of the area by local authorities will enable MGL tP 

extend PNG network towards your location. However exact tirneline cannot be communicated at 

resent for PNG connectivity. 

We will intimate you once the work is started by MGL 

Yours Sincerely 

Mahanagar Gas Ltd. 

Mhar:,hIrn ?l' n C.ontol r,rd 

i';pH I)LOPr., I Ia, IJi,i I.iipiil" lLjlldp,F ktiiLi iiiplt I.il' Mt'MIL,I ! Rfl' U ,  I 
1 )F /' /0)4,,, I 91// )fpJ / I, I I !Iu I'i.iIHIa\Il I 

(VIII Iuti,,,l(ltiikp .lLiIulr.I IcISIl.it ,IIlI1IiX.l,,IIiIP,l%I,,,(IA4titItIjj4 I{)011¼1 

ttrh, IJ,lI)1(lUt..lII))lt((PHuI hi'I' i:i\t'. IIll ..... 
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L4c*
l) 

MAHARASHTRA POLLUTION CONTROL BOARD 
Sub-Regional Office, Mumbai-1 

Ph:- (022).24015269 
emaiI 
sromunibail@mpcb.gov.ln t* w 

Websito :• htppllmpcb.gov.in  

First Floor, Kalpataru Point 
Sion Circia slon(E), 
Mumbal- 400 022. 

Date ;'C / 1/20:2 

Visit Report  

I) Name & Address ollndListry r 

rQ_ r' I I  

M'.oe ry 

• 2) lypeofindustry 

3) Person Contacted 

4) Phone Number 

5) ConsontStatus Jc.L' '-h-°- 2° le \ f
pc -ci -cV 

6) Observation
Cl VV&_4 __._ 

\)'j -c 1-c-. - u. 

b A-4. O-vfl nçsJ Cl 

'4 
) dt.'-4. 62) \' n_n_. 

,-_t_ C - 

op 4 o4- ' c cvi s-c-i--- 

000000S€O3. o)I1 '1OQ_t- 

ø- O2 1- b c-H-'- •-t \,o' c-s 

' Mt CO 

Osic- t4)o --cg oorr trL s-csL \aLb ti-
-Coljttf.s'c  e.JcC4 1r7  -'-&- 

p-osA4 hPC. 

'—--- -.nt La tn\4rC LLL 

"5 J o -' \ C '--' 

pcA L—t--  ?4cc 4-'° Nj. 

C-is 
u-ct .t L.t I9tjtt2QL

- tHi Lo jc.r 

ce3 u-. a ih-j 2331QoQt 

Cvwt -  e LLcj 4 -pi-4 L_tf TCL -- 

C P - 

Q: Scanned with OKEN Scanner 
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e44-4.c '.'1 

H N&ue 

Q1 
it 

') %w?j '44- Utj- SCw)o\,t_r t_3 
- 

• (Lç '©vrL Hv'Jc4 S-jj dt"tt±# 
4-0 5.cJ (ft— \w4 9\e4j-oy— \e3cit'ç 

Lac—c -s4--cj iç - Rs sccrdj_ 

C-t'—j-- 

.4 
ço.cal 

C Scanned with OKEN Scanner 
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Ex t n- 'Ii" 

Food Facility Registration FDA U.S. Food and Drug Administration 

Please review your .egistra on. If all infoniiation is correct, click the Submit button below. To make 
changes to a section, click the Edit button fur that section. 

Date Created by 
06122/2022 8:13:40 pun17424 

Created Date Registration Renewed Date 
2013-0424 06:25:42.0 2020-10-20 

Registration Expiration Date 
2022-12-31 

Last Updated 
2020-11-20 

Registration Status 
VALID 

Registration Status Reason 
Pending UFI Confirmation 

• Is his facilily engaged In the piianutaclurmglprocessing. packing. or holding 01 rood for human or animal nsunipIion 
States? 

Yes No 

Section 1: Type of Registration 

the Uniled 

Faality LoUon Foreign Regia.tion 

UPDATE OF REGISTRATION INFORMATION: Regist,Mon Number 18847950258 Pin No 3363J0eh Modity Pjn 

ke you the new owner ole preiousIy registered faoIIy? 

Yes No 

Previous Owners litto: Mr 
Preioqjs Owners Name KUNAL BAJA,J 
Preics Owners Registration Number: 19417415120 

Section 2: Facility Name/Address Information 

Facility Name 
PUNJABI GIIASITARAM HALWAI PVT LTD 

Facility Name Suffix 
Company 

Facility Street Address, Line I 
G SHASITARAM ESTATE, JASMINE MILL ROAD, 

Fadlity 5lreet Address. Line 2 
MAHIM EAST 

City 
MU MEAl 

State/Provi n ce/Territory 
Maharashtra 

Zip/Postal Code 
400017 

Country/Area 

Telephone Number 
091 022 24O0000 

Fax Number 

E-Mail Address 
kunal@ghasitaram.ln 

Unique Faolity ldenti1er (UFI) 
864175584 
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Section 3:r Preferred Mailing Address Information 

Complete flits section if different from Seclion 2 radrity Name/Address Informaon CPTiOL) 

5 the preferred mailing address the same as the racflity address (Section 2)? Yes 

Name Telephone Number 
PUNJABI OHASITARAM KALWAI PVT LTD 091 022 24090000 

Address. Line I Fax Number 
G GHASrARAM ESTATE, JASMINE MILL ROAD,

E-Ma Address 

Address, Line 2 kunal@ghasltaram.ln 
MAHIM EAST 

City 
MUM BA 

stateiProvi ncaflecrito'y 
Maharashtra 

Zip Code (Postal Code) 
400017 

countrylkee 
INDIA 

Section 4: Parent Company Name/Address Information 

(It oppIibIe and if different from Sections 2 end 3). II infomialion is be same as another section, cl,ec* which section: 

SalT,. a. Facility Add vns (Siefion 2) 
Sam. a. Pnftrmd Mailing Addres' S.dion 31 

None eq th' nov. 

Company Name Telephone Number 
PUNJABI GHASITARAM HALWAI PV'T LTD 091 022 24090000 

Company Name Suffix 
Company 

Address. Line 1 
S SHASITARAM ESTATE. JASMINE MILL ROAD, 

Addtess. lIne 2 
MAHIM EAST 

Cay 
MUMBAJ 

Fax Number 

E-Mail Mdress 
kunai@gtla.ibram.in  

S ta te/Proin catTa ru to ry 
MaharAshtra 

Zip Code (Postal Code) 
400ai7 

Country/Aloe 
INDIA 

Section 5: Facility Emergency Contact Information 
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II nformioo is the same as wiother sedion. thea wtijth secli,. 

   

Same.. Ficlilty Addrns (secdon 21 
slnie as US. Ag.nt InIotmaOon 18.ctlon 7j 
None of thnbov. 

Individuals Title (OptionaQ 

Individual Name (Optional) 
Ms Sapna Chandra 

Individuals Middle Name (Optional) 

IndividuaI Last Name (Optional) 

  

Emergency Contact Phone 
001 908 8107500 

E-mail Mwess 
sa pnagdeeptood..com 

Job rue (Optional) 

 

  

    

Section 6: Trade Names 

(It this raclity uses Vade names otheriftan that listed In SectIon 2 above, list them below (e.g., *j5Q  doing business as7 tadlity also 
cwnasi) 

ke there Sternal. trade names used by your fadlity In addition to the name provided in Suction 2: Facility N.m.lAddress 
• Information? 

Yes No 

Section 7: United States Agent 

(TO be nireted by fadli 
PuerloRla,) - 
Name 
Ms Sapna Chandra 

Address. Line I 
Deep Foods Inc 

Address. Line 2 
1090 Springfield Rd 

City 
Union 

State/Provinatrsnttory 
New Jersey 

Zip Code (Postal Code) 
07083-8119 

Counhy/kea 
UNITED STATES 

located outsIde any state or terTltOryo(tho United Slates. District of Columbia. or The Commonwealth DI 

Telephone Number 
908 2098878 

Emergency Contact Phone 
908 8107500 

Fax Number 

E-Mail Mdress 
poa@deepfoods.com  

Section 8: Seasonal Facility Dates of Operation (Optional) 

Give the awroximate dates that your Facility is open for business, (its operations a1 on a seasonal basis (OpUona). 

Harvest I 
Start Month End Month 
January December 

Harvest 2 
Start Month End Month 
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.Sction 9; Gèh?ral Product Categories - Human/Animal/Both 

Food (or Human Consumption Food for Animal Consumption 

Section 9a: General Product Categories - Food for Human 
Consumption; and Type of Activity Conducted at the Facility 

5e1 clad Product Name 

3. S(ERY PRODUCTS. DOUGH 
MIXES. OR ICINGS 
111 CFR 170.3(n) (I), (0)) 

24. LMLIC OUITER, OR IED 
MILK PRO'IS 
2' CFR 170.3 ni (12). 30). 3)) 

2t SNACK FOOD ITEMS 
(FLOUR. MEAL. OR VEGETA&E 

ASE) 
111 CFR 170.3(n) (37)) 

37. IF NONE Off THE ABOVE 
FO CATEGORI ES N'PtY, 
mEn PRINT THE APPUCASLE 

CATEGORIES (TFLT DOES NOT 
OR DO NOT M'PE ABOVE)  

sskti.d ActIvity Types 

AlTtbient Food Storage Werehouse/ Holng FaIity (e.g . Morega scililies, induds'ig storage Isoks, grein Sevalor,): 
ReIiiersted Food Storage Wjehoose Hoithig Faol,ty (e.g.. stofage tacabu. incjäng slorage Ins), 
Adthted Food Piocessoc 
Low-Acid Food Pslor 
wanulscturer F Processoc 

Mbient Food Storage wnhousel Holthng Facility (e.g.. storage taceilies, indijdmg storage tsnks, grain elevators), 
Retrignied Food Storage Wpehous. F Hold.,g Fadlily (e.g., storage tacbes, nding storage tarts): 
adthed Food Piocessoc 

Low-Acid Food Pioces.0r 
Manufacturer / Procassoc 

Pjnbient Food Storage Warehouses Holding Faol'ty (e.g., storage !acj,I,es. indutig storage tanks, grain elevator,). 
Reingersted Food Storage rWiouse (Holtig Fealty (e.g.. slorage tacj,be.. nthig swag. ISflZ); 
Addtd Food Prnces.oc 
Low-Acid Food Processor 
mt en te Is Conveyance Caterer I Cateiirtg Point; 
ManLAncturer / Pr000ssoc 

Mthienl Food Sto.age WW*hoose/Holdirtç Fedtt (as. slorage Iaties, thdu.,g slorage tapfl eltsaloa); 
RetTigerated Food SIo(age vtelwoss I Holtig Fty (e.g.. sto.age tasibe,. inthicig Storage Ins): 
Adalled Food Proces,0q 
Low-Acid Food Pmce,.0r 
nterstate Cornsy.nce Caterers Catering Point; 
Manutactiror F Processor 

few food cutugocle Aelid 'boy, do ,M.ily then plMl the applicable food categoty or tatsgode.. 

Traditonal na,, Sweets & Indian Snacics tood products 

Other Acuvity Coedise ted 

Marmfadia( CI 1r, Camed Sweets 

Section 10: Owner, Operator, or Agent-in-Charge Information 

Provide the (oliowing information. II different from all other seclions on he torn,. It information is the Sume as anomer section of the bin, 
check which section: 

informahon is 1e same as Ston 2. d,eth the box: 

Secflon 2 - Facllfly Add reel Information 

S.clion 3. PraltTed Mailing Addren inlotTaSon 

Secton 4- Pratt Company Address I.donm.don 

5.clioa 7 - U.S. Age Address I,nin.tIon 

None of the above 

Name of Entity or Individual Vtho is the Owner. Operator, or Aentirt-charge Ktinal V Bajaj 

Address, Line I Telephone Number 

0 SHASITARAM ESTATE, JASMINE MILL ROAD. 091 022 24090000 

Address. Line 2 

MAIIIM EAST 

Cfty 

MU MBA 

Fax Number 

E-Mail Mdress 

kunal®ghasitarani.ln 

StateIProAnceflertiby 

Maha ras litre 

Zip Code (Postal Code) 

400017 

country/Ne. 

INDIA 
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Section 11: Inspection Statement 

FDA will be permitted to Inspect the facility at the time and in the manner permitted by (he Federal 

Food, Drug, and Cosmetic Act 

Section 12: Certification Statement 

The owner, opentor oragent-In.charge of the facility, or an Individual authorlzod by the owner, operator, or agent-in-charge of 
the facility, must .ubmlt this form. By submitting this lorm to FDA or by autttoilzing an Individual to submit this form to FDA, tie Owner, 
opemloit or agent.ffi-arge of the faculty oerfls thM the above ilormaUon is true and ajrate. M indMdu& (other than the Owner. 
operator or agenl4n-d'arge at tie taduty) who submas gie loon to the FDA also ctries that the above informaon submitted is no and 
auraie and that hets~te is authorized to submit tie registrahon on the facility's behalf. M inviduai authorized by the owner, operator, or 
agent.in-diarge must below Identify by name the indMduai who auiflortzed subntsloo of the rgistraIIon. Under 10 U.S.0 1001. anyone 
who rnalies a maledally false. flus, or rrauduient statement to the U.S. Govanmeat is sobjed to alminal penalties. 

NAME OF PERSON SUBMITTING THIS REGISTRATION FORM: Kunal V Bajaj 

CHECK ONE BOX 
kINowuaAssocIAmo WITh ThEINFORMAI1QN IN SEC11ON 10 (STOP HER€.FORM IS COMPLE'TID) 

S. ANOThER AUThORIZED INOTUlEUM. 

Address lnlonnatioi forthe Aisthotizlng Individual: 

Individual's Name 

-ti/A- 

Address, Line I 

Telephone Number 

-WA- 

Fax Number 
-WA- 

Address. Line 2 E-Mail Mdress 
-N/A- 

City 

-N/A- 

State/Province/Ta rritory 

Zip Code (Poslal Code) 

-N/A- - 

Country/Area 
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Form C 

Government of India 

Food Safety and Standards Authority of India 

license under FSS Act, 2006 

a9ctc *yiI / License Number: 11522998001698 

s. Category of License / i ilr i Central License 

Place / I1: FSSAI Mumbal 

Issued On / 14-10-2022 (New License) 

Valid Upto: / *cju: 13-10-2023 (For details, refer Annexure) 

Designated Officer 

Annexures: 
1. Product Annexure 
2, Vanditv Annexure 
3. Non-Form C kinexure 
4. Conditions Of License 

Note: 

1. Application for renewal of License can be filed as early as '180 days prior to expiry date of License. 
You can file application for renewal or modification of License by login into FSSA!'s Food Safety 

Compliance System(httos:I/foscDs.fssai,uov.in) with your user id and password or call us at 1800112100 
for any clarification. 

2. This License is only to commence or carry on food businesses and not for any other purpose. 
a 

3. This is computer generated license and doesn't require any signature or-stamp by authority. 

Page 1 of 6 

p 

dame & Registered Office address of MIS. PUNJABI GI4ASITARM ?-IALWAi PRIVATE 

Licensee / LIMITED 
C. CHASITARAM ESATE, JASMINE MILL ROAD, 
MAE-UM Greater Mumbai, 
Maharashtra-40001 7 

2. Address of Authorized Premises / mfba 
il 

PUNJABI GHASITARAM HALWAI 
COMPOUND,15T FLOOR, JASMINE MILL 
ROAD NR BALIGA NAGAR, DHARAVI, MUMBAI 

-400017, Greater Mumbai, 
Maharashtra-40001 7 

Kind of Businessj CLaClI JcblC Trade/Retail - Distributor 
Trade/Retail - Trader/Merchant - Exporter 

Dairy Business Details! it cii' ffi?R,1 No 

This ILcense is granted under and is subject a the provisions of FSS Act. 2006 all of which must be complied with by the 
licensee. / z ai1i u 3flR aiThR, 2006 ian?R 1n qqiSl* 3flO1IR R71 a9ifuit 
ThmRkTThv1-f5I II4tT1. 
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Product Annexure 

C FormC 

Q f7 

Government of India 

I Food Safety and Standards Authority of India J j 

J JJ IjIj (, License under FSS Act, 2006 
Tc II I ____________ 

a9rf'tcaIc/ License Number: 11522998001698 

Kind Of Business: Trade/Retail - Distributor 

SINo. Poduct(s) 

1 01 - Dairy products and analogues, excluding products of food category 2.0 

2 02- Fats and oils, and fat emulsions 

3 03 - Edible ices, Lncluding sherbet and sorbe 

4 04- Fruits and vegetables including mushrooms and fungi, roots and tubers, fresh pulses and 
legumes, and aloe vera), seaweeds, and nuts and seeds 

5 05- Confectionery 

6 07- Bakery products 

7 11 - Sweeteners, including honey 

8 12 - Salts, spices, soups, sauces, salads and protein products 

13- Foodstuffs intended for particular nutritional uses 

10 15- Ready-to-eat savouries 

11 14- Beverages, excluding dairy products 

12 18-Indian Sweets and Indian Snacks & Savouries products 

13 99-substances added to food 

Kind Of Business: Exporters - Trader / Merchant 

Product detail is not applicable. 

q Page2of6 
4f. y 
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p 4 
Validation And Renewal Annexure 

Form C 
Government of India 

Food Safety and Standards Authority of India 

License under FSS Act. 2006 

9id*icCT/ License Number: 11522998001698 

, 
4 
iccill 

j
JJ Vt' (, 

Validity From Validity Upto Issued On Fee Paid Type Issuing 
Authority 

14-10-2022 13-10-2023 14-10-2022 8850 INR New Central 
Licensing 
Authority 

Suspension History 

S.No History Date 

N/A 

Current Status 

Note: 

1. Application for 
You can file application 

for any clarification. 

2. The Application 
above after which 

3, Modification 
Modification* 
license. 

compliance System(httos://foscos.fssai.qov.in) 

of License: License Issued 

renewal dl License can be filed as 
for renewal or modification 

with 

early as 180 days prior to expiry date of License. 
of License by login into ESSAYs Food Safety 

your user id and password or call us at 180011 2100 

30 days prior to the expiry date mentioned 
up to the date of expifl'. 

Authority. Issuing Authority mentioned along with 
effect from the date of issuance of modified 

3 of 6 

for renewal of license shall be submitted 
Rs. 100 per day will be charged 

(if any) denotes the change in the 
is the Jurisdictional Authority with 

Page 
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t 
Non-Form C Annexure 

r I Government of India 
I - 

Food Safety and Standards Authority of India 

ICC 111 License under FSS Act, 2006 

JuL44 
1 c'I41r 

if.iiyrf License Number: 11522998001698 

Person in charge of operations 

Name: KUNALVIPPAN BAJAJ Qualification: GRDUATE 

Contact No: N/A Mobile No: 9821 061718 

Email-ID: kunal@ghasitaram.in  

Address: G.GHASflARAM ESTATE JASMINE MILL ROAD, MAHIM 

State: Maharashtra District: Greater Mumbai 

Pin Code: 400017 Photo Id Card: Voter ID 

Photo Id No: UUC4208930 Photo Id Expiry Date: N/A 

FoSTaC No: Not Provided 

Person responsible for comiyIng with conditions of llcense(The persob must be same as mentioned 

in Form IXYn per FSS Regulations, 2011) 

Name: 

Contact No: 

Email-ID: 

Address: 

State: 

Pin code: 

Photo Id No: 

K(JNALVIPPAN BAJAJ Qualification: GRDUATE 

N/A Mobile No: 9821061718 

kunal@ghasitaram.in  

GGHASITARAM ESTATE JASMINE MILL ROAD, MAHIM 

Maharashtra District: Greater Mumbai 

400017 Photo Id Card: Voter ID 

UUC4208930 Photo Id Expiry Date: N/A 

FSSAI Mumbai Designated Officer Place / flH. 

Issued On! 

Note: Any 
for modification 

System (https:/!foscos.fssai.aovin) 

di: 14-10-2022 (New License) 

change in above details shall be immediately communicated to authorities. You can apply 
of license for updation of details without any cost through rood Safety Compliance 

4 of 6 Page 
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Condition of License 

All Food Business operators shall ensure that the following conditions are complied with at all times during 

the course of its Food Business, 

Food Business Operators Shall: 

1. Display a true copy of the license granted in Form C shall at all time at a prominent place in the premises. 

2, Give necessary access to licensing authorities or their authorized personnel to the premises. 

3. Inform authorities about any change or modifications in activities. 

4. Employ at least one technical person to supervise the production process. The person supervising the 

production process shall possess at least a degree in science with Chemistry! Bio-chemistry/ Food and 

nutrition! Microbiology or a degree or diploma in Food Technology! Dairy Technology! Dairy 

Microbiology! Dairy chemistryf Dairy engineering! Oil technology! veterinary science / Hotel 
management & Catering technology or any degree or diploma in any other discipline related to the 

specific requirement of the business from a recognized university or institute or equivalent. 

S. Furnish periodic annual return 1st April to 31 St March, with in 31 St May of each year. For collection/ 

handling!manufacturing of milk and milk product half yearly return also to be furnished as specified. 

6. Ensure that no product other than the product indicated in the license / registration is produced in the 
unit. 

7. Maintain factory's sanitary and hygienic standards and workers hygiene as specified in the schedule-4 

according to the category of food business. 

8. Maintain daily records of production, raw materials utilization and sales separately. 

9. Ensure that the source and standards of raw material used are of optimum quality. 

10. Food business operator shall not manufacture, store or expose for sale or permit the sale of any article of 

food in any premises not effectively separated to the satisfaction oftthe jicensing authority from any priw, 

urine, sullage drain or place of storage of foul and waste matter 

11. Ensure clean-in-place system (whatever necessary) for regular cleaning of machine & equipment, 

12. Ensure testing of relevant chemical and/or microbiological contaminants in food products in accordance 

with these regulation as frequency as required on the basis of historical data and risk assessment to 

ensure production and delivery of safe food through own or NABLaccreditedj FSSAI recognized labs 

atleast once in six month. 

13. Ensure that as much as possible the required temperature shall be maintained throughout the supply 

chain from the place of procurement or sourcing till it reaches the end consumer including chilling, 
transportation, storage etc.

: 

14. The Manufacturer! Importer! Distributer shall buy and sell food products on'y from, or to, licensed! 
registered vendors and maintain record thereof. 

Page 5 of 6 
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Other Condition 

1. Proprietors of hotels, restaurants and other food stalls who sell or expose for sale savouries, sweets or 

other article of food shall put up a notice board containing separates lists of the articles which have been 

cooked in ghee, edible oil, vanaspati and other fats for the information of the intending purchasers. 

2. Food business operator selling cooked or prepared food shall display a notice board containing the nature 

of articles being exposed for sale. 

3. Every manufacture (including ghani operator) or wholesale dealer in butter ,ghee ,vanaspti edible oils, 

solvent extracted oiL de oiled meal, edible flour and any other fats shall minimum a register showing the 

quantity of manufactured, received or sold, nature of oil seed used and quantity of de ailed meal and edible 

flour used etc. as applicable and the destination of each consignment of the substances sent out from his 
factory or place of business, and shall present such register for inspection whenever required to do so by 

the licensing authority. 

4. No producer or manufacturer or vegetable oil edible oil and their products shall be edible for license under 

this act unless he has own laboratory facility for analytical testing of samples 

5. Every sale and movement of stocks of solvents- extracted oil semi refined or raw grade I.  edible 

groundnut flour or edible coconut flour or both by the producer shall be a sale or movement of stocks 

directly to a registered user and not to any other person and no such sale or movement shall be effected 

through any third party. 

6. Every quantity of solvent-extracted oil edible groundnut flour or edible coconut flour or both purchased by 

a registered user shall be used by him in his own factory entirely for the purpose intended and shall not be 

re-sold or otherwise transferred to any other person 

Provided that nothing in this sub-clause shalt apply to the sale or movement of the following:- 

1. Karanjia oil 
2, Kusum oil 

3. Mahua oil 
4. Neem oil 

5. Tamarind seed oil 

6. Edible groundnut flour bearing the 15.1 certification mark 

7, Ethble coconut flour bearing the 1.S.l certificate mark 

7. No food business operator shall setl or distribute or offer for sale or dispatch or deliver to any person for 

purpose of sale any edible oil which is not packed, marked and labeled in the manner specified in the 
regulations unless specifically exempted from this condition vide notification in the official Gazette issued 

in the public interest by food safety commissioners in specific circumstances and for a specific period and 

for reason w be recorded in writing. 

Page 6 of 6 
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I nt qua! Cefl i 'cat ot (P1 tid 
LI rpø.o. .I,k.p. !. D.Ih 1ltXJ2 

 

¶e • 41t4eate' 
V 01 REGISrAATFON Intogral Certifpcation (P) Ltd  

 

In (ergifV that tin 

t,i.d Safety .itqnugen.enl .c:I.strm 

•'f 
Punjabi Ghasitaram Haiwal (P) Ltd. 
(;. (;ha¼ifar'n FsaIc. .Pasn,Ine Mill Road. Mahfn, (E). 

Mijaubsi -400017. Maliarashlra. Indin 

has been Independently assessed and is compliant 
with the requirements of 

Iso 22000:2018 
This Certificate is applicable to the following product or service ranges: 

Slannfac(ure & SuppI of \Iilk I3ase ,Snet (Ma,a & Bengali). 1)1) Fruil Snevts, 

Norlh Indian Punjahi SeeIs, Ilaiwa Speciallies. Sugar Free Ss.eils, 
Nanikeen (Gujanithi Farsan) & Packed Sweets. 

Catrgvry Code IS CD 

::Certiflwte No:: 09110425D 

hale iniuial regitroI ion 3' October 2020 

IIlc of this ccrtir.cute U (kioh)or 2020 

Stir' tiuit,u'cv audit on or beFore 341 (ktohwi- 202' 

RCCLr(iflcatk'ul fuel (ill hilcinloR nplry 30 ()tfl,iftr 2023 
- _ @--- —, (--. - .--_—. — b.._ .• — — £ - 

- t-!S-- •M - 'I - .4 t[ 

Accreditation — — 

fl 
Du-ceun 
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i5rtIt lI't1'f 

4STh4 irnit 4zjioiic,,q L' 

if l C 

i1tua tituiii'iieI q1r4  i<ciiii 

 1qo9ol9800P-C IlIIIIIIIIIIlltII(IIIIlIDIIIIIlIIDIlIIIIlIIIlIlllIIIlIIiIDIII IIIII(IEIIIIDIIll 
t]44tiwi, 9S8 eulbi vqi  ftar*c*f1r flt4T d 1WI1MIR  

2h€kZff 'lI1)cf    cuqItjaiija3ft 

iMIcteLlI*(Th<cII1hff3IIt 

4i"1I1r% fti QoS taiit 

* It* R° 4ci ucjin aS 

. socstsR.o  

Digita'ly Signed by Naresh Ashok Devraj 
(Directorate o Indusirial Safety and Health)) 

Date:1V11/2018 5:31:18 PM 

Signature valid 

tiiThq'  

1Jrflfl i-i,t 

 

*rMt'u,Bcn'i otWlf3Rè' 
Punjabl Chasitaram HaiwS Prtvato Umed 

ifWj,ward 

GNort !%MUICOO 3 

13 Ghasitararn EstateJasmine Mill RoadMahim,East,Ward GNarth,Mumbsl 
City, lJ-LARA5HTRA.4OQO17 

UT9T 

qtoName: 

Address: 

&rOQ) 

tj)i,q4ksr: 9Ol3 

*ceFi*ik. 

This Certificate is digitally signed by on. 

ftj . 

uli4 qUIcj hdT i'IMThT1 cfflt c1a4 fl?IT ci i1tflc$3ll*flI1'1T 3A1t7fftriV.  1R4WF 

Page 1 of I 
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Iiq' I Date0810112018  

-c / Place 
Greater Murnbai 

   

44fltI 'IWI 
Gve'rnment of Maharashtra 

FORM C 

Food And Drug Administration, Maharashtra State 

'4J/ Licensf 
(iTq4rn .tV(fI)) / [See RetIatIon 2.1.4(6)) 

rood Safety and Standards Act 2CO3 

qq1 wnk, I License Number: 

: c*iLf 'qi1I fl5T 1c4rci i'iqTviqwi isa, mu 
Name & Registered Office Address of Ucensee 

-. — — 
Address of Authorized Premises 

3. 4f'4'T ltI I Kind of B4Jslness 

T" "ii4  / Dairy Business Details  

PUM3ABI GHASITARM HALWAI PVT. LTD. 
G.Ghasitaram Estate )asnine Mill Road,MahlnlMumbai 
400017, Greater Mumbai (Maharashtra) -400017 

G.Gflasitaram Estate , Jasmine Mill Road,Mahirn,M mbai 
400017, Greater Mumbo! Ward-GIN, Greater 
Mumbal(Maharashtra) -400017 

Manufacturer 

No 

5. 4l41l4t!1'W/ Category of License: State 

t 31I tp% a,1q.i oo u ciqd1raT a4b ii*si3  eimr 4, S 'z6l tu4,ftf 
iU15 MI& I This license Is granted under and Is subject to the provisLons of FSS Act, 2006 all of which must be complied 

:dl.h by the lEcensee. 

(P. lvi. RAUT) 
Designated Officer and 

Assistant Commissioner Food) 
Food & Drug Admkiistration (MS) 

vgitfty aMr tftifl iwt /Stamp & Sign. Of Designated Officer 

a1a?uLwrR. i. / Food and Drug A4rninstratlon, M. S 

I vatSdation And Rei.ewal 

Jcmse issue / 
Sal Date 

Period of 
validity 

License 
Fee Paid Items of Food products authorized to 

Manufacture/ Re-pack/ Re-label 

Installed 
handling 
Capacity 

Signature Of 
Designated 

Officer q3fRr1t 
Zflj !T?Thfb aiftir-w4I 

08/01/2018 07/01/2023 Rs.15000 Please refer to annexure for details. 
Please refer to 
annexure for 

details 

The Application for renewal of license shall be submitted 30 days prior to the expiry date mentioned above 
.fter which Rs. 
100 per day will be charged up to the date of expiry. 
iscIaimer-This License Is only to commence or carry on food businesses and not for any other purpose. 
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Government of Maharashtra 

Food And Drug Administration, Maharashtra State 

gfrlI / License 

LI1II'1fl.t(fl / ISee Regulation 2.1.4(6)] 

oo 
Food Safety and Standards Act, 2006 

License Number: 11518004000015 

Items of Food products with capacities Installed authorized to Manufacture/ Re-pack/Re-Iab& 

Other food processing units 

Product Descriplion QuanUty MT/Day) Kna 01 Bune 

Salted Almond,Salted peanut,Salted cashew 

Dates 15.2 
0.1. Manufacturer 

2 
Chocolate Barfi,chocolafe mawa 

Cake,chocolate Mithai 05.1.3 
0.1 Manufacturer 

3 Mithai,narrkeen,Sandwich,Burger,Hot Dog 16 0.1. Manufacturer 

Moo bhujia ,Aloo lacha, Banana wafer black 
pepper, Banana wafer spicy, Barbeque 

penne, Satata wada, Bhakarwadi, Bhavnagri, 

Bikaneri bhujia, Bombay Chana, Calcutta mix, 

Chakil, Chana char, Chat purl, cheese bIngo, 
corn chiwda, Oahi wada dry, Dalniontli 
special, Dalrnatn, Farali chiwda peanut, 

Farali Chiwda Cashew, Farsan samosa, Garlic/ 
Tomato/ Palak sev, Ghathai plaint Spicy! 

Bhavnagiri etc 15.1 

0.1 Manufacturer 

IP.M.RAUT) 
Stamp and Officer 

W. 'ft. al '3ft4 
State Licensing AOtiMSehder FSSA, 2006 
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1— v CCt1 
VW1T ?tT. S6S 

IC) WI IOMSOI VlR Ii MAY ('ONC 'I N 

Rcsj,eckd 

Punjabi (Thasilarani I lalwai Pvt. lid. 

Its my honour and pleasure to inibrin that the Punjahi (fliasitaralli I IaIWaI Pvt. Ltd. 
situated at Jasmine NIL Road, Sahu Nagar, Mali liii I ast. M uintxi I, in Our locality. 

Ve appreciate all the products produced by this company aiid we are the regular 
ustomer of Punjabi (ihasitaram I la!wai Pvt. Ltd. fbi last 50 Years years. 'I'hey have 

good quality Products, exporting around the world. 

You have set new benchmark for factory around this area in Sahu Nagar. We are 
happy with your presence and arc impressing with your finest work and spreading 
sweetness for our locality by giving us good products. 

We are really very proud to have Punjabi Ghasitaram lIalwai Pvt. Ltd. company in 
our area, because of this factory we have the privilege to address the society about 
Punjabi Ghasitaram as an hail mark in Dharavi and most of (tic residents in the area 
are very happy because they get the fresh sweets at the discounted rates. 

Your factory premise is clean, staffs are cooperative and services are appreciated. 

*thank you once again for such a brilliant perFormance, in our area !br over 50 
years. 

Best Regards 

P. MU1HURLING0 
Spiclal txecuuve 011lcir 
flat No. 4(7, Q' Wing1  

Netaji A C, u.s., KaIynwadI 
Dharaw, Mumbaj 4000!?. 

Scannedwith OKEN Scanner 
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TO WiIOMSOEVER U' MAY CONCERN 

Respected, 

Puniahj Ghasitararn llalwai Pvt. Ltd. 

It's my honour and pleasure to inform that the Punjabi Ghasitaram I-Ialwai Pvt Ltd 
situated at Jasmine Mill Road, Sahu Nagar, Mahim East, Mumbai, in our locality. 

We appreciate all the products produced by this company and we are the reguiar 
customer of Punjabi Ghasitararn Haiwal Pvt. Ltd. for last 50 Years years. They have 
good quality Products. 

With 'Divinet you have set new benchmark for factory around this area in Sahu 
Nagar. We are happy with your presence and are impressing with your finest work 
and spreading sweetness ror our locality by giving us good products. 

We are proud to have Punjabi Ghasitaram I-Jalwai Pvt. Ltd. company in our locality. 

Your factory premise is clean, staffs are cooperative and Services are appreciated. 

I thank you once again for such a brilliant performance. 

Best Regards 

P. MUTHURAM.ALINGAM stoj 
Special Eucutive Olficer 
FIat No.407, Q Wing, 

Netaji A C.H,S,, Katyanwadi, 
Uharavi, Mumbai 400 017. 

45P41,g qT. 'mm' fl n.u*,, awjn w& afu4t, tiucfl '1w n$ yoaos 
UflT qv!T - Vois, tnft UIUIItI qfl 'Tt Ca 'iW 

3 Scanned with OREN Scanner 
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"pg  

•th. mftaiJ-HIcj t 
k1ZJ1R1 cIJiI2jcpi 

HflPIW. cc 

211 iTilL 3f T 1I. 3ifi1 tii€jJfltt, 

URP, - W0005(9. ñ. çco / flotfl8 / çç9Cc19 

2)1; bT?1th adjJ5th 

 - JIS;elI dki cJx-Iluf 

ai1- fl 4y4g 

u11c1Q,j1: 584 

MIs. Punjabi Ghasitaram Halwai Nt ltd. 
Jasmine Mill Road, 
Dharavi, 

Mumbai-400017 

   

19tb October 2022 

Dear Sir, 

It's my honour and pleasure to inform that the MIS. Punjabi ghasltaram Haiwal pvt ltd 

situated atiasmine Mill road, shahu Nagar, Mahim east, mumbai. 

We appreciate all the products produced by this company and we are the regular customer 
to purchase the sweets for last 15 to 20 years from this company. 

With 'Divine you havebeen new benchmark foryourself around this area in Oharavi. We are 
expecting that you will impress us with your finest work and spreading sweetness for our 

locality by giving us successful results in future. 

We are proud to have Punjabi Chasitaram Halwai Pvt Ltd company in our locality. 

I thank you once again br such a brilliant performance. 

Thanking You 
Yours faithfully 

Mrs.Mariammal Mutbu Thevar 
(Councilor Ward 187, 6/N) 

'MI :•.,---, .' ':.4 

kiui Irma 
TC1 41 'rIM 

fcr:..4.;.I ..ifn* 
;T1T1l 1.l1! rlr?TI w. 'c'. 

4 uitiIj, - 

frIIRT - ?i. t , tif. v ulMi fluletl, 3r . 3ujj eteI tp$ j4 - 8o009(9. 

C Scanned with OKEN Scanner 
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'10 WI JOMSOLZVER IT MAY CONCERN 

Respected, 

Punjabi Ghasitararn Halwai Pvt. Ltd. 

It's my honour and pleasure to inform that the Punjabi Ghasitaram 
Halwai Pvt. Ltd. situated at Jasmine MW! Road, Sahu Nagar, Mahim 
East, Mumbai, in our locality. 

We appreciate all the products produced by this company and we are 
the regular customer of Punjahi Ghasitaram Halwai Pvt. Ltd. for last 

15 to 20 years. 'I'hey have goad quality Products. 

With 'Divine" you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Uhasitaram I-Ialwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 
Loecpi Kt(~x. 

cmdIQ 9a? j k,J 
rn, 

r'a1ba4 -  '400017 

Q: Scanned with OKEN Scanner 
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It) \vIIoNIs()I:vl:R II lA\' (( )N(IltN 

itespeeted. 

Pulijabi I luiwai I'Vi. I id. 

Ii's an honour and pleasure to inRwni tlia the Ptriijahi (fliasitararn 

I laiwal Pvi. ltd. situated at Jasmine NI ill Road. Salut Nagar, Mahini 

Fast. Nlunthai, in our Ioealiv. 

\Ve appreciate all the prodUcts produced by this corn pan)' and we are 

the regular customer of Punj abi Ghasitarain II a! wai Pv(. Ltd. for last 

IS to 20 years. They ha\'c good qua lily Products. 

\Vith "Divine' you have set new benciunark Rn lactory around this 

area in Satin Nagar. \Ve are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Chasitaram Itaiwni Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs arc cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

13es regards. 

pnake 

ril'wn 
- 
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In \\'HOMSOFVNR II' MAY (1)NCIRN 

Respected. 
Punjabi Ohasitarain I-laRval Pvt. Ltd. 

Ifs my honour and pleasure to inform that the Punjabi Ghasitaram 

Ha]wai Nt Ltd. situated at Jasmine Mill Road, Sahu Nugar, Mahim 

East. Mumbai, in our locality. 

\Ve appreciate all the products produced by this company and we are 

the regular customer of Punjabi Uhasitaram Halwai Pvt, Ltd. for last 

30 to 40 years. They have good quality Products. 

With "Divine" you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving its good products. 

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank 9ou once again for such a brilliant performance. 

Best regards. 

LIL ocD 

JjLj rica' IF 7'11-ecnv 

Kjr, (?rt jcn&° ti oot1 

'r140 cPjçv2C(S21ff 

Scanned with OKEN Scanner 

S 

271



Ii) WI IOMSQIvj:1( UI' MAY CONCERN 

Respected. 

Puniabi Ghas taram Hal Wai Pvt. Ltd 

Its my honour and pleasure to inform that the PunJabi Ohasitaram 

I-Ialwai N't. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahini 
East, Munibai, in our locality. 

st- 

We appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With "Divine you have set new benchmark for factoiy around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We arc proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

q 3gy4 q q4qjL 

>lc) 

Abed1i role0 

MflØe\ =Z Oil' 
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fl) WI lOMSQj\/l;l( II' MAY ('ON('FRN 

Respected. 

Ptinjabi 3liasitarani llal\vai Pvt. Ltd. 

It's iiiv hone ut and pleasure () j j  ftr (lint the Punjabi Ghasitaram 

Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 

East Murnhai, in our locality. 

\Ve appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ghasitaram 1Jalwai Pvt. Ltd. for last 

30 to 40 yeats. They have good quality Products. 

Vith "Divine" you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ohasitaram J-Ialwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 
k&t skc Nkt&\t 

\cL4v\ L.cop 

ao7 ,'O2_ 
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1t) WI lOMSOlV]jlt il MAY (:ONCIRN 

Respected. 
l'unjahi (IhasiL tam 1-lalwai Pvt. Ltd. 

It's my honour and pleasure to inform that the I'unjabi Ghasitaram 
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 
East, Murnbai, in our locality. 

We appreciate all the products produced by this company and we are 
the regular customer of Punjabi Ghasitaram Flalwai Pvt. Ltd. for last 
30 to 40 years. They have good quality Products. 

With "Divine" you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your, finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Ghasitaram I-Ia1wai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

ktcn ,sk4c Nk'k\' 
LY\ C L.co -\ p 

Mobov67 
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EQ \Vl IOMSQp11 II 'dAY ('()NCltRN 

Rcspccted 
Punjahi Ohasitaram Halwaj Pvt d 

It's my honour and picas to iniorm  that the J'unjahi Ohasitaram 
Flalwai Pvt. Ltd. situated at Jasmine MiIi goad. Sahu Nagar, Mahim 
East, Mumbai, in our locality. 

We appreciate all the products produced by this company and we are 
the regular customer of Punjabj Ghasitarani Ilalwal Pvt. Ltd. for last 
30 to 40 years. They have good quality  Products. 

With 'Divine" you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Ohasitaram Halwai Pvt. Ltd. company 
in our locality. 

Your faclory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

MY skJ 

ot&,fb'1, 2LPr, 4bo/ 

£L tJ-ir Ttnz" & ('C 

f/j CtUL- \  1e; -  c -E- 
- - 
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Best regards. 

1. ,' I 

ui (7/ 

A 

I 7 

89 
10 \VI ION'lsoi II MAV 

gespecleth 
})jj flj alli (i la_Il I 

It's ny honour and Pleasure to inib iii ijr the rti:ijahi (ihasitaram 

i ialwai hi. Ltd. situated at snhjnc Mill Road Sahil Nagar, Mali rn 

East, Mumbai, in our local it3'. 

\Ve appreciate all the produc produced by this companY and we are 

the regular customer of Puniabi Ghasitaram I IalsvaI Pvt. Ltd. for last 

30 to 40 years. They have good quality Products 

With 'Divine you have set neW benchmark for factory around this 

area in Sahu Nagar. We are happy with your presenCe and are 

impressing with your finest 'York and spreading sweetness for our 

locality by giving us good products 

We are proud to have Punjabi Ghasitaram l-lalwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 
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R) WI IOMSOljvpj II' MAY CONE1 

Respected 
Punjabi Ghasitararn }-lalwai Pvt. Ltd. 

Its honour and pleasure to inform that the punjabi Ghasitaram 
Halwai Pvt. Ltd. situated at Jasmine MIII Road, Sahtl Nagar, Mahitu 
East, Mumbai, in our locality 

We appreciate all the products  produced by this company and we are 
the regular customer of Punjabi Ohasitararn  FbI war Pvt. Ltd. for last 
15 to 20 years. They have good quality Products. 

With 'Divinet' you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 
locality by giving us good products 

We are proud to have Punjabi Ghasitaram JJalwai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

\N -& 
LL- 
cLJc 

(S L 
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01) 

Ji) lOMSQt:vi;i II MAY coNCiN 

Respected. 
PUnJ at) i ( jill! SI taram II ifi 

Its ID) h000tlr and pleasure to inform that tiw punjabi Ghasitarani 
nalwai P. Lid. situated at Jasmine Mill Road, Sahu Nagar, Mahim 
East, Munibai, in our locality, 

We appreciate all the products produced by this company and we are 
the regular customer of Punjabi Ghasitaram  I4a1Wa1 pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With 'Divine" you have set new benchmark for factory around  this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest Work and spreading sweetness for our 
locality by giving us good produc 

We are proud to have Punjabi Ohasitararn I-Ialwai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

J 
L CH1  

I 
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It) \\l l( )N!s( )N\'i K ii .\L\ (( )N( iRN 

N CS pCi' let!. 

!'iiiiial'i ( ;hsitian I '\'I 1.4(1. 

It's IHV ImilouF and Pkzlsure  to irirorni that the I'LITIIZIhI Gliasitarani 

I Iai''ai I'\E. lid. silualed at JUSiflin
c  \Jjil goad. Satin Nagar, Mahim 

East. Mu,nhai. iii our locality 

We appreciate all the products produced by this companY and WC are 

the regular customer of Punjabi Ghasitarani  Ilalwal Pvt. Ltd. for last 

15 to 20 years. They have good quality Products. 

With "Divine" you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good produc 

We are proud to have Punjabi Ohasitaram Flalwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs arc cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

/41d1 j]1 
3( 

aJK 
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'13 
10 \\I l0NlS0i;yj:j vu NIAV (.'ON(1tN 

acpected. 
Punjahi G las mram 1- 1'vaI Pvt. Ltd. 

It's lily honour and pleasure to inform that the punjabi Ghasitarani 

Halwai pvt. Ltd. sittlated at Jasmine Mill g0nd, Salt' Nagar. Mahim 

East. ?dumbai. in our locality 

We appreciate all the Products produced by this companY and we are 

the regular customer of Punjabj Ohasitaram  Halwai Pvt. Ltd. for last 

15 to 20 yearS. They have good quality ProductS. 

\\'jth "Divine" you have set n benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Uhasitaram Ilaiwal Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance. 

Best regards 

     

 

- i J.c:) ( S r r H 
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Ii) \\'J l()N4SoJ;vj:j 1•1• Q( NItN 

Reyg 'eclt'tl. 
l'uiijil'i ( liasilunu I IalW 1'I. I Ad. 

Its thy honour zind PlCflSure  to inform
at the iunjahi ;hasharain 

laiwni l'vt 14td. situated at Jasmine Mill Road, SahiLl Nagar, Maliim 

Last. MuinIai. Ii 0U1 locality 

We appreciate all the products produced by this coiiip'Y and we are 

the rcgular cuslolncr of IunjabI Gliasitararu I lal wai f'vt. Ltd. for lasL 

15 to 20 years ihey have good quality products. 

With you have SCt flCW benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products 

911 

We are proud to have Punjabi Ghasitaratn Haiwal Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

RI! ce?) j2 IZ 

jV7 t
1'7 
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•l•() WI lOMSoiv1:it IT MAY CQNCLIU'J 

RcspccEeds 

Punjabi 1iasitanni l'ya Pvt. Ltd. 

It's [Ii)' honour and pleasure to inform that the punjabi Ghasitaram 

Halwai Pvt. Ltd. situated at Jasmine MIII goad, Sahu Nagar, Mahim 
East, Munibai, in our locality 

\Ve appreciate all the products produced by this compaflY and we are 

the regular customer of Punjabj Ohasitarani  Halwai Pvt. Ltd. for last 

15 to 20 years. They have good quality Products. 

With Divine  you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Uhasitaram J-iaiwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

thank you once again for such a brilliant performance. 

Best regards. 

)J727cv(  ' 

Fh"/ 
.— r C. 

__) 
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•I() WE R)J\4SQJvJ;J( I•l MA V ( 

RespectCd 

Pujabi ( ;hasi thrum I Ia wal Pvt, Ltd. 

It's my honour and Pleasure to inform that the i'uniab' Ghasitaram 
1-laiwal Pvt. Ltd. situated at Jasmine Mill goad, Sahu Nagar, Mahini 

East, Mumbai, in our locality. 

we appreciate a!] the products produced by this company and we are 

the regular customer of Punjabi Ghasitarani  Halwai Pvt. Ltd. for last 

15 to 20 years. They have good quality Products. 

With "Divine" you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ohasitaram l-Jalwai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

-C------ •/•• 

/ (7O 
6 'C1'- 
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TO WHOMSOFVFR IT MAY cONCE 

Respec tL'd, 
punjabi c',hasit j'vai tvt. Ltd. 

Its my honour and pleasure to inform that thc putabi Ghasitaram 
Naiwal Pvt. Ltd. situated at Jasmine Mill goad, Sahi' Nagar, Mahim 
East, Mumbai, in our Iocalj 

\Ve appreciate all the products produced by this company and we are 

the regular customer of Punjabi Chasitaram  1-laiwal Pvt. Ltd. for last 

15 to 20 years. They have good quality ProductS. 

With 'Divine" you have set new benchmark for factoly around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 

locality by gving us good products 

\Ve are proud to have Punjabi Uhasitaram Halwai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

/. VaIr, rt,C1, ,, 

k.k N; 

!'/"194  A_&1rn 

piCi1I3 o . ) eo5, 

f)/cf_,f 
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'Ii) WI JOMSONvr:}t ii p4A\' CONCJtIU'J 

itespecied. 

l'llTijah' Chasitarani I1alwaI Pyt. Ltd. 

I ts on  honour and pleasure to inform that the punjabi Ghasitaram 
Halwal TM. Ltd. situated at Jasmine MW Road, Sahu Nagar, Mahim 

East, Mumbal, in our locality. 

\Ve appreciate all the products produced by this companY and we are 

the regular customer of unjabi Ohasitaram flalwal Pvt. Ltd. for last 

15 to 20 years. They have good quality Products. 

With Divine you have set new bencj'jiark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 
impressing with you1 finest work and spreading sweetness for our 

locality by giving Us good products. 

qg 

We are proud to have Punjabi Ghasitaram 1-Taiwal Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 4pçj ci$d 

;;Ø4 \ 

sk0 i— c 
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cq 
K) Wi umisol.\/J.R ' ( ON(I 

Rcs1cc1ed. 

l'unj;ibi ( 1ias aratu I hulwaj l'Vt. Ltd. 

Its nv h000ur ZIIRI PIC1s1irc U) inibrin Ilirt the pjahi Gliasitaram 
I taiwal PVC. I td. Situated at liIl I(thjd, Sahu Nagar, Mahini 
East, N! umba L in our locality. 

We appreciate all the Products produced by this company and we are 

the regular customer of Punjabj Ghagjtararn Ilalwai Nt. Ltd. for last 
30 to 40 years. They have good quality Products. 

\\'ith 'Divine you have Set flew bencirniark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Ghasitararn 1-Jaiwal Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance 

Best regards. 

. >)?/c-S. 

-
I ni 41 k— 

)Zd"c fL
f' 

3 -.çii 
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10 \Vl lOMsoI:Vl7I It rI.\V (( 

ttespcCtt' 

I'unahi (ilUISCtUiflifl I taI\Va l}vI• 

It's my honour ind PiCasure to inflirni thU the 
Piii:1hi Gliasitarani 

I talwai I''i. lAd. Situated at li ROIJ. 
Saul Nagar. Maiiini 

Easi, Mtmihai, iii our locality. 

We appreciate all the produt5 produced by this co,npflhlY £11111 We are 

tle rctilar cuslomer of Pur)jabj (jliasjtaraiii I iatwa l'vt. ltd. fj)r last 

30 to 40 years They have good quality ProductS 

With "Divine" you have SC( nc benchmark fbi flict ory' mound tins 

area in Salni Nagar. We are lappy witI your prescilce and arc 

impressing with your finest work and  spreading sweetiless for our 

locality by giving us good products 

We arc proud to have Punjabi Ghasitarain llaiwai Pvt. Ltd. company 

in our locality 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

_%\ 

3& 
trn1; 

-" Q&cj7 °  
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TO WHOMSOpvprt IT MAY cONC1u1 

RespcCtCd 
Punjabi Ghasitaram l-Ialwaj Pvt. Ltd. 

Jt's y honour and pleasure  to inform that the punjabi Ghasitaram 

l-lalwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 

East, Munibai, in Our locality. 

We appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ohasitaram  1-laiwal pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With "Divine' you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

( 2 

J?-J 

'>c. e \\.\ 

- •-- C-- - 

.t. 

p.  
/7 • 1 

1' •  
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1 
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.7/ 

1(1 I R 1\l.( )I VI (II \I \V ( ('\( l 

I e t C Ct!. 

ttiriial'i ( lt:IsiI;ItJI1) I llI\\ l'V. • 

Ii's uti honour anti Pleasure In II1Iili thu tIc i' ii juti ( luisihtrain 

I luI\\a Ni. I_id siltialed at Jasmu Nil ltiiitl, sihiti Naar, Nialiliti 

Fast, Mumhai, in our locality 

\\e apprec ate all the ro(Itjç produced by this coil] patty and we are 

the regular customer ol Punjabi Ghasjtaran I ialwai Pvt. ltd. br  last 

3 C) in 1 years. they IttI\'L' good quality' Products. 

S \\ '9)j\j nc' you have set new benchmark for fhcLory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest vork and spreading sweetness for our 

locality by giving us good products. 

We arc proud to have Punjabi Gliasitaram t-lalwai Pvt. Ltd. company 

in our locality, 

\'our factory premise is clean, stalls are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

S
i -i:' 1, . I ) 

Best regards. C 

1. ' f- ,??/ 
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fri 
10 WIlOMsoiiv}f( 11 MAY cONC1 ' 1' 

Respected, 

Puqiabi Oliasitaram Halvai Pvt. Ltd. 

Its my honour and pleasure to inform that the punjabi Ghasitarani 
I-Ialwai Pyt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 

East, Mumbal, in our locality. 

We appreciate all the products produced by tws companY and we are 
the regular customer of Punjabi Ghasitaram I-lalwai Pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With IPDivinett you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Chasitaram lIaIwai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

is 
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Best regards. 

h P1;- jtc 

(otf  
TO WI lOMSolvig IT MAY CONCl;"' 

Respected1 

l'uujabi (Thasitaram  Halwaj Pvt. Ltd. 

It's In)' honour and pleas to inform that the j'u
njabi Ghasitarain 

Ilaiwal Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 

East, Mumbai, in our lOcality 

We appreciate all the products produced by this company and we are 
the regular customer of Punjabj Ohasitaram Hal Wal Pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With Divine" you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Chasitaram flalwal Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 
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Best regards. N 

C  

J  

10 \Vl iOMSOII'vl:R IT MAY (loNcl.ltN 

Pu nj a hi Gluis ii a ra lu Ilal wa I Pvt. Ltd. 

It's niy honour and pleasure to iii form that the l'unj ibi Ghasitaram 

Halwai Pv1. Lid. situated at Jasmine Mill Road, Sail'.' Nagar, Mahim 

East, Muinbai, in our locality. 

Ve appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ohasitarain  1-lalwai Pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With "Divine" you have set new benchmark for factoty around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ghasitaram Ilaiwal Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 
appreciated. 

I thank you once again for such a brilliant performanc• 
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Cli) 'SATI IOMSoEVI:R IT MAY CONCI:IU'4  

Respected 

Punjahi Gliasitafam Halvai Pvt. Ltd. 

It's my honour and pleasure to inform that the punjabi Ghasitaram 
Haiwal Pvt. Ltd. situated at Jasmine  Mill Road, Sahu Nagar, Mahim 
East, Mumbai, in our locality 

\Ve appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ohasitararn Halwai NI. Ltd. for last 

30 to 40 years. They have good quality Products. 

\Vith "Divine" you have set new benchmark for factory around this •  

area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ghasitarani Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

 

A 
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C I - 
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Resjcctcd. 
Punjal'i tih;isitaiaifl I talnj i'vt. ltd. 

Its in honour and Pstltt to lnlorfl th:u the t'tIlWt c,h:isitaiam 

Ilaiwal Pvt. ltd. situated JZ1Sflhifl Mill Road, Saint N1igar. Mahim 
East. NiumbaL in our locality, 

\Ve appreciate all the ;roduc 5  produced by this corn pan)' and we are 

the regular customer of Puniabi Ghasitarani I In Iwni I'vt. Ltd. Ihr last 

30 to 40 carS. ihey have good quality Products. 

with Djv jjieIt you have set new benchmark I'or nictory around this 

area in Sahu Nagar. We arc happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ohasitaram 1-lalwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 
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Pu.r.U' . I.sitUIIu I I.iI'x;ij I hi. 

Its fl) hi'n4It• aid f'teasuj tt IlL)II1I Iii lie PuIiiaI1 (;IiIsiIaflui 
}ljIai F t. hi. StRiated

1'w Mill Roati. Salili Nagai, Mahiiii 
last. \ttinhaL iii our IoeaIit 

\Ve appreciate all the products produced In' this coiilpanY and we arc 
the regular customer ol' Pililiabi pfl\j Pvt. Ltd. (or last 

30 t 40 years. The have good quality Products. 

\Vitli 1)i Ilk \Otl Itie set UCW benchmark !br lacEory around this 

area in Sahu Nagar. \Ve are happy with your presence and are 

impressing with your finest work and s1,readijg sweetness for our 

Ioealüv by giving us good products 

\Ve arc proud o have Punjabi Gliasitarnm 1-Taiwal Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilflant performance, 

Best regards. 

7n (i) 

3'r?V 

/. 
-d 
.1'! I' 

- I J 
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Respected. 

tThijal'i Gliusilimin I lalw l'vt. Ltd. 

Its my honour 311(1 Pleasure to iniorcu (liii (lie j'111113bi Chasitaram 

I-Ia Iwal P\' I Ltd. si ma ted at J as i nine Mill Road. Sa liii Naga r, Mah liii 

East. Muniha I, in our local 1)'. 

We appreciate all the products produced by tlis company and we are 

the regular customer of Putijabi Ohas itaram 1-laiwal l\'t. Ltd for last 

30 to 40 years. They have good quality Products 

With "Divine' you have Set new benchmark for Ihetoly around this 

area in Sahu Nagar. We arc happy with your presellcC and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ghasitararn I-IaJwai NE. Ltd. company 

in our locality. 

Your factory premise is clean, staffs arc cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. wLcai '(r 

C/c .3 
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10 WIEQMSQF\fl;l( IT MAY cONCl' 

RcspcCtCd 

Punjaht Ghas1tar8m IT li Fyi. Ltd. 

It's ni) honour and pleasure to inform that the ptinjabi Ghasitaram 

Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 

East, Mwnbai, in our locality 

We appreciate all the products produced by this coniPany and we are 

the regular customer of Punjabi Ghasitaram j-jalwai pyt. Ltd. for last 

30 to 40 years. They have good quality Products 

Vith "Divine" you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. qoqi. '((-I 
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Respected. 

Punjahi (IiasitiraIfl 'ai Pvt. 14(1. 

Its my honour and pleasure to inform that the junjihi Ghasitaram 

Ilaiwai Pvt. Ltd. situated at Jasmine Mi Itoad, Sa Iii Naga r, Mahim 

East, Mumbai, in our locality. 

We appreciate nit the products produced by this company and we are 

the regular customer of Punjabi Chasitaram I laiwni Pvt. Ltd. for Inst 
30 to 40 years. They have good quality Products. 

With Di'ine" you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Uhasitaram I-Ialwai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 
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Respected 

Pu iii abi UI ii Si lii cam I I a I wa j P vt. Lid. 

It's honour and pleasure to in form that the Pu 11 jabi Ghasitaram 

l-lalwai PVL Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 

East, Mumbai, in our locality 

We appreciate all the products produced by this company and we are 

the regular customer of Puniabi Ghasitaram  1-laiwal Nt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With "Divine you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ghasitarani Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 
- 

• j7i4r tcJ3OSC 3 L2 

H 

it-° 
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Res 1icet CCI. 

Ptinjabi G hasitatain I lah Pv1 Ltd. 

Its my honour and Pleasure to inform thai the i'unjaht Ohasitaram 
1-laiwat PvL Ltd. situated at Jasru ii Mill Road. Sahu Naga r, Mahim 

East, Mumbai, in our locality 

We appreciate all the products produced by this coinpaflY and We are 

the regular customer of Punjabi Gliasitararn 1-laiwal Pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With "Divine" you have set new benchmark for factory around this 

area in Sahu Nagar. \Ve are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ghasitararn Haiwal Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance, 

Best regards. 

) 1 

2 ,2J C/(H/ iVJC( 

 ) 
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It e S WC ted. 

Punjahi (',lisitaratn I IajI 
PYL 1,1(1 

pdfl . 

gj?i 

     

It's my honour and Pleasure to I tiforin that the PLIUJ 81)1 Ghasitararn 

llalwai Pvt. Ltd. situated at Jasmine IjlI Itoad, Snhtl t4ag8r, Mahim 

East, Mumbai, in our locality. 

\Ve appreciate all the products produced by this company and we are 
the regular customer of Punjabi Ghasjtaram Halwai pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

\Vith "Divine" you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ohasitaram Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Bestregards. 

cr - jg.  p9t4vn2aA 
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Respected, 

Punjahi (ìhas itaram 11wai Pvt. Ltd 

It's ifi)' honour and pleasure to inform that the punjabi Ghasitarani 

l-lalwai Pvt. TAd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 
East, Mumhai, in our locality. 

We appreciate all the products produced by this company and we are 
the regular customer of Punjabi Uhasitaram J-IaIwai Pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With 'Divine' you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Ohasitararn I-Ialwai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs ait cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

Cv4 

T/i 1Eq 
fM,1 

J. j jG 

7 2h7 
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TO WI IOMSOEVEI{ IT MAY CONCERN 

Respected, 
Punjabi Ghasitaram Haiwa; Pvt. Ltd. 

ICs my honour and pleasure to inform that the punjabi Uhasitaram 
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahizn 
East, Mumbal, in our locality. 

We appreciate all the products produced by this company and we are 
the regular customer of Punjab; Uhasitaram Halwai Pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With 'Divine" you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

Ve are proud to have Purijabi Ohasitaram I-IaIwai Pvt. Ltd. company 
in our locality. 

Your factory premise is clean, staffs are cooperative and sen'ices are 
appreciated. 

thank you once again for such a brilliant performance. 

Best regards. 

i; 4 &i &kug : 
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ltcspeck'd. 
l'unjabi Giias itaramn I Jal vai Psi. !.rd. 

Its my honour and pleasure to inform that the punjbi Ghasitarain 

Hahvai Psi. Ltd. situated at Jasmine Miii Road, Sahu Nagar, Mahirn 
East, Murnhai, in our locality 

We appreciate all the products produced by this company and we are 
the regular customer of Punjabi Ohasitaram Halsvai Pvt. Ltd. for last 

30 to 40 years. They have good quality Products. 

With "Divine" you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest ivork and spreading sweetness for our 

locality by giving us good products. 

We arc proud to have Punjabi Ghasitaram Haiwal Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

&h ' Pcu —3 

0C 

\k\\ 
/C) _ 
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Respecied, 
Punjabi Chasitarani F-Iaiwaj Pvt. Ltd. 

It's my honour and pleasure to inform that the Punjabi Obasitaram 

Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 
East, Mumbal, in our locality, 

We appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ghasitaram J-Ja!wai Pyt. Ltd. for last 
15 to 20 years. They have good quality Products. 

With 'Divine" you have set new benchmark for factozy around this 

area in Sahu Nagar. We are happy wfth your presence and are 
impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I ihank you once again for such a brilliant performance. 

Best regards. 
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Respected. 
Punjabi (3 hasitaram I Ialwai Pvt. Ltd. 

    

Its nw honour and pleasure to inform that the Punjabi Ghasitaram 

Ilalwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 
East, Mumhai, in our locality. 

We appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ohasitaram i-IaIwai Pvt. Ltd. for last 
15 to 20 years. They have good quality Products. 

With 'Divine you have set new benchmark for factory around this 

area in Sahu Nagar. We arc happy with your presence and are 
impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Ghasitararn Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regard5 

. 

jrr' Co 
ci 
 54S 

ctfl
vi pt4cO 

[a 
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Respected, 

Punjab i (ii as ii aram I Ia! wal Pvt. Ltd. 

It's my honour and pleasure to inform that the Punjabi Ohasitarani 

I [a!wai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, MaJiim 

Fast, Mumhai . in our locality. 

We appreciate all the products produced by this company and we are 

the regular customer of Punjahi Ohasitaram lialwai PvL Ltd. for last 

15o20 years. They have good quality Products. 

With Divine" you have set new benchmark for yourselfaround this 

area in Sahu Nagar. We arc happy with your presence and are 

impressing with your flnest work and spreading sweetness for our 

locality by giving us good products. 

We arc proud to have Punjahi (ihasitaram l-lalwai Pvt. Ltd. company 

in our locality. 

Your factory premises is dean, staff is coordinative and services are 

appreciated 

I thank you oncc again for such a brilliant perlhrmance. 

Best regards. 

IA. NAMCjL, V. r)PuwI 
MS O.e.w (SOMe, F.A.tlf 
MAC, Pfl. Mo: 40433 
&m41' 74. Dc. BaUig $ 
UshIm Ik Sab.p-4Q,t7 
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Respected. 

Punjahi Ghas taram II a! wal Pvt. Lid. 

It's my honour and pleasure to inform that the Punjabi Ghasilaram 

Ualwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 

East. Murnbai, in our locality. 

We appreciate all the products produced by this company and we arc 

the regular customer of Punjabi Ohasitaram l-Ialwai Pvt. Ltd. for last 
15 to 20 years They have good quality Products. 

With "Divine you have set new benchmark for yourself around this 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ohasitaram l-Ialwai Pvt. Ltd. company 

in our locality. 

Your factory premises is clean, staff is coordinativc and services are 

appreciated. 

I thank ou once again for such a brilliant performance. 

IS, Kñkar Cu'. 
&n ar 

Best r Lards. 

Th. kJ 
rjq2.2 isd€oyc 

I , kiO<- j4 s;c crdn a.& k. 

j3ho..ccw? hc&wtbj - 4000 IR 

- - 
£ ATF*O OOU I LCL 

c Io 'Iviy 
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Respected. 

Punjahi Gliasitaram I laiwal NI. lid. 

It's my honour and pleasure to inlbrm (hat the Punjabi Ghasitarani 

1-laiwu I Pvt Ltd. situated at Jasnu ne NI ill Road, Sahu Nagar, Mahim 
East. Mumbai, in our locality. 

We appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ghasitararn I-lalwai Pvt. Ltd. for last 
15 to 20 years. They have good quality Products. 

With Divinen you have set new benchmark for factory around tius 

area in Sahu Nagar. We are happy with your presence and are 

impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Ghasitaram I-Ialwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

N 
K,ehi *- 
4" &Y effiki, (I 
I 

1vvr / 

- &vv 1Th .  
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Respected, 

Punjabi (ihasitaram l-la!waj Pvt. Ltd. 

It's ny honour and pleasure to inform that the Punjabi Uhasitaram 
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 
East, Muinbai, in our locality. 

We appreciate all the products produced by this company and we are 
the regular customer of Punjabi Ohasitararn J-lalwai Pvt. Ltd. for last 
15 to 20 years. They have good quality Products. 

With "Divine' you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

Ni.c• 6kcth\. 

naqctl /oen t\1O -I 
4au3' V& 7— 

mlo' ioOl7 
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Respected. 

t'tiujabi (fliasitaiaiii I lalvai t1 't. I iii. 

It's niv ht)Itotrr and illeastirt. to iufi'r;ii that the I'tiiij;tbt ( ,lgtgi(;traiii 

I lzilwai Pvt. lAd. SiEt!flte(I at Jasinitte Null Road, Saliti Naital. Maltiiti 

East, \ Itiinbat, in our localits'. 

\Ve appreciate all the products produced by this con pa ny and we are 

the regular customer ol' I'tinpabc Gluisilarain I laiwal l'vl. 1,1(1. (hr Inst 

IS to 20 years. 1'hev June good quality PrOdLICIS. 

\Vith 'Divine'' you have set UC\V benchmark For Ihctory around tlii 

area in Sahu Nagar. \Ve are happy with your prescne and are 

impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We arc proud to have Punjabi Uhasitararn Itaiwal Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services arc 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

C 

7 4'6?irt, 'T' 
iLLVYLZ\'. t1\1Wkf - 
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Respected, 

Puniabi Ghasitararn 1-laiwal Pvt. Ltd. 

Its my honour and pleasure to inform that the Punjabi Ghasitaram 

Hajwai Pvt. Ltd. situated at Jasmine Miii Road, Sahu Nagar, Mahim 
East, Munibal, in our locality. 

We appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ghasitaram Haiwal Pvt. Ltd. for last 

15 to 20 years. They have good quality Products. 

\Vith Divinet you have set new benchmark for factory around this 

area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 
locality by giving us good products. 

We are proud to have Punjabi Ghasitararn I-Ialwai Pvt. Ltd. company 

in our locality. 

Your factory premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

51/ç(() 

Best regards. 

6co 
t.a-ksr ct.or.4o 
qe.w cJ a oIt's'\\ i  

9J 

D!M-&.v; (i 
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TO WHOMSOEVER IT MAY CONCERN 

Respected, 

Punjabi Ohasitararn Flalwai Pvt. Ltd. 

I 

It's my honour and pleasure to inform that the Punjabi Ghasitaram 
Haiwal Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim 
East, Murnbai, in our locality. 

We appreciate all the products produced by this company and we are 

the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last 
15 to 20 years. They have good quality Products. 

With 'Divine' you have set new benchmark for factory around this 
area in Sahu Nagar. We are happy with your presence and are 
impressing with your finest work and spreading sweetness for our 

locality by giving us good products. 

We are proud to have Punjabi Ohasitaram 1-Ialwai Pvt. Ltd. company 

in our locality. 

Your fiuctoiy premise is clean, staffs are cooperative and services are 

appreciated. 

I thank you once again for such a brilliant performance. 

Best regards. 

t4 6okt1O 
¶a)oowr 

cLo! hOt) 
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BEFORE THE HON'BLE 

NATIONAL GREEN 

TRIBUNAL 

WESTERN ZONE BENCH. 

NINE 

(UNDER SECTION 14 AND 

SECTION 18(l) READ WITH 

SECTION 20 OF THE 

NATIONAL GREEN 

TRIBUNAL ACT, 2010 

ORIOINAL APPLICATION 

NOOF 2022 

NadeemA Itaft howdhary&Ors. 
Applicants 

Versus 

Maharashtra Pollution Control 

Board and Ors. 
Respondents 

AFFIDAVIT IN REPLY ON  
BEHALF OF RESPONDENT 

NO.3 

M/s.JAYAKAR& PARThERS 
Advocates for Respondent No.3 
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